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BEFORE THE HONBLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO: 1034 OF 2024

IN THE MATTER OF

K SANJEEV DOGRA APPLICANT
-VERSUS-

STATE OF HIMACHAL PRADESH AND ORS. ... RESPONDENT

REPLY IN COMPLIANCE OF ORDER DATED 20.03.2025 ON BEHALF

OF RESPONDENTS NO. 6 IN THE MATTER OF K. SANJEEV DOGRA
V. STATE OF HIMACHAL PRADESH AND ORS. (0O.A NO. 1034/2024)

I. The present Affidavit is being filed in terms of the order dated 20.03.2025
passed by this Hon'ble Tribunal in captioned O.A No. 1034 of 2024. wherein
the Hon'ble Tribunal held: “In view of averments made in the original
application and the observations made in the reports of the Joint Committee,
Jollowing 11 mining lease holders and 14 stone crushers are impleaded as
respondents no. 5 to 29"

2. That the Respondents are licensed Mining leaseholders, who are undertaking
mining operations in adherence with all the applicable rules and regulations
made by regulating authorities.

3. That the Respondents are not undertaking conventional riverbed sand mining
wherein natural sand is extracted directly from the banks of the river. They are
instead, extracting stone and bajra from the river bed and producing M-SAND
(Manufactured Sand) which is a by-product of crushed stone.

4. That the Joint Committee in its Final report dated 18.03.2025, made

observations in response to the illegal and unscientific mining alleged by the
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Applicants. Majority of the Illegal mining cases detected by mode of illegal
extraction/storage and transportation have nothing to do with the
Respondents.

That the Joint Committee raised the following issues pertaining to the

activities of the Respondents:

A. Non-demarcation of 6 Mining leases.

B. Discharge of waste water containing silt.

C. Installation of Dry extraction cum bag filter followed by cyclone in
stone crushing units.

D. Absence of retaining Structures.

6. Para wise reply to each of the issues pointed out by the Joint Committee

in respect of the activities of the Respondents are as follows:

A. Non-demarcation of 6 Mining leases.

That the subject of Demarcation of mining leases comes under the purview
of mining department. The Mining leases in question are river bed mining
leases and therefore demarcation of river bed mining lease is an annual
exercise conducted by the Mining Department. The annual demarcation
reports of previous years are annexed in the individual replies of the
Respondents.

B. Discharge of waste water containing silt

That the Respondents have installed a desilt water treatment plant for
waste water discharge and the same has been verified by the Joint

Committee in its Final report on page no.10.

2.3.2. 8. It was observed during 15! inspection that stone crusher were
discharging waste water containing silt directly and/or indirectly into the
river. However, it was observed during 2nd gng 37d sige inspection that out

of 14 stone crushers, 13 stone crushers have made arrangements to desilt
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the waste water and also for storage for recycling by constructing earthen

ponds. Whereas, one crusher namely M/s Bhandral Stone Crusher is using

channels for settling the silt followed by pond to store and recycle the clear

water. "

C. Installation of Dry extraction cum bag filter followed by cyclone in
stone crushing units.

The dry extraction cum bag filter and cyclones are installed in dry-stone

crushers to control/reduce dust emissions generated from dry-stone
crusher. It is pertinent to mention, that the Respondents are undertaking
stone crushing by way of wet stone crusher plants and not dry-stone
crusher plants. Wet stone crusher plants produce stone aggregate and
coarse sand through a water-based system that does not lead to emission
of dust and air pollutants. The installation of dry extraction cum bag filter
followed by cyclone in a wet stone crusher plant is unnecessary and
redundant. The Respondents have also provided water sprinkling systems
on the periphery of the stone crusher units to curb dust emissions. The
same is an inevitable and integral part of the wet stone crusher plant.
D. Absence of retaining Structures.
That the Respondents are undertaking mining of stones accumulated on
the river bed. Such operations do not involve any activity that may result
in unintended ejection of rock fragments/ rock projectiles, potentially
causing damage to property or injury to people and therefore do not
require retaining structures. That the requirement/ need of construction of
retaining structures is specific to the location of the mining lease. The
construction of retaining structures where it is not imperative, may disturb
the river ecology. It is need based and thus the same has not been

constructed when there is no specific direction.
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REPLY ON BEHALF OF RESPONDENT NO 6

. That the Respondent No. 6, New Nurpur Mining lease area was granted
mining lease for an area of 04-99-19 Hectares situated at Khasra No.
154/1/1 Village Mohal Maira Batrah, Mauza Maira Doomal, Tehsil
Nurpur, District Kangra, Himachal Pradesh for excavation of building
stone, by way of the duly registered lease dated 14.10.2022 executed by
the government of the state of Himachal Pradesh valid up to 13.10.2027.
A copy of the lease deed of Respondent No. 6, is hereby annexed as
ANNEXURE R-6/1.

. That the Respondent No 20: M/s New Nurpur Stone Crusher VPO
Kandwal Tehsil Nurpur Distt Kangra H.P. is operating a Wet Stone
Crusher that produces Stone Aggregate and Coarse Sand using building
stones/ Bajra from the licensed mining leases.

. The said lease dated 14.10.2022 was executed in favour of the Respondent
after due approval of the mining plan approved by the Govt. of Himachal
Pradesh.

The mining plan of Respondent No.6 is annexed as ANNEXURE R-6/2.
. The Respondent obtained Environment Clearance from the State level
impact assessment authority (SEIAA) issued on 04.07.2023 under EC File
No/ identification No: HPSEIAA/2015/365/1655-62.

The EC of Respondent No. 6 is hereby annexed as ANNEXURE R-6/3.

. That the Respondent obtained the Consent to Operate (C.T.O.) dated
13.06.25 from the Himachal Pradesh Pollution Control Board which is
valid till 05.07.2025.

The CTO of Respondent No.20 is hereby annexed as ANNEXURE R-
20/1.

. That the aforementioned facts with respect to the permissions obtained by

the Respondent also stand duly confirmed by the report of the Joint
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Committee constituted by this Hon’ble Tribunal in the present O.A vide
order dated 07.11.2024.

7. That the Respondent is carrying out operations of mining /excavation at
the allotted mining lease site as per the terms and conditions listed in the
required permissions and clearances.

The annual demarcation reports of Respondent No 6 are hereby annexed
as ANNEXURE R-6/4,

8. That the Respondent does not indulge in any illegal, unscientific
mining/crushing or transportation of illegally excavated mining material.
The Respondent is undertaking mining/stone crushing operations in
compliance with requisite standards provided by the regulating authorities.

9. That the Respondent is carrying out operations of stone crushing using
excavated stones from the allotted mining lease site as per the terms and
conditions listed in the required permissions and clearances.

10.That the Respondent has installed a desilt treatment plant for waste water
discharge and the same has been verified by the Joint Committee in its
Final report on page 10.

11.That the Respondent is not undertaking any action resulting in diversion of
river flow or causing any harm to the environment.

12.That the Respondent is undertaking stone crushing by way of wet stone
crusher plants and not dry-stone crusher plants. Wet stone crusher plants
produce stone aggregate and coarse sand through a water-based system that
does not involve emission of dust and air pollutants. The unnecessary
installation of dry extraction cum bag filter followed by cyclone in a wet
stone crusher plant will choke the filter and result in improper functioning.

13.That the Respondent has provided water sprinkling systems on the
periphery of the stone crusher units and is using a wet process for the
production of Stone Aggregate and Coarse Sand due to which no dust

emission is caused.
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14.That the Mining operations of the Respondent do not involve any such
activities that may result in unintended ejection of rock fragments,

potentially causing damage to property or injury to people and therefore do

not require retaining structures. W%
RESPONDENT NO.6

THROUGH COUNSEL

ADVOCATE Y

Place: New Delhi 1019, Naurang House,
De
Date: 03.09.2025 J" ('909710911111 mwmlw
e-mai. offceolyashovaman@gmai, com

ATUL SHUKLA & YASHOVARMAN SINGH CHANDEL

Advocates
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No: 1034 of 2024

IN THE MATTER OF

K SANJEEVDOGRA APPLICANT
-VERSUS-
STATE OF HIMACHAL PRADESH AND ORS. ......RESPONDENT
AFFIDAVIT

I, Prahlad Singh, Partner M/s New Nurpur Stone Crusher, Village & P.O.
Kandwal, Tehsil Nurpur, Distt. Kangra H. P. hereby solemnly affirm and
declare as under:

1. T'am the authorised representative on behalf of the Respondent No.6 in the
aforesaid matter and am well conversant with the facts and circumstances
of the case and conmpetent to swear the present affidavit.

2. That the contents of the accompanying reply have read over to me ,which
[ understood and I state that the contents of the accompanying reply is
based on the records.

3. That the documents filed along with the Reply are true copies of their
respective originals.

@‘,}‘}\ DEP-EVI%VT
VERJRIGRTION

\w“" i %gﬁed at New Delhi on __day Op . .

Y ,2025 that the

contents of para 1 of 3 of the above affidavit are true and correct to the best
of my knowledge and belief and no part of it is false and nothing material
has been concealed therefrom.

o
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Annexure R-6/1
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¢ FORM OF MINING LEASE DEED FOR MINOR MINERALS

| This indenture is made on this {_%the day of %@: 2022

\J ./h(twcen the Governor, Himacha] Pradesh, acti
ol _ V'ﬁ’ ‘Q 'l?;afstﬁes, H.P. (hereinafter referred to as the

B | :
% | shall whre the context so admits, include the Successors and assignees) of
i the one qan and Sh. Prahlad Singh, Partner M/s New Nurpur Stone Crusher,

Village & P. O. Kandwal, Tehsil Nurpur, Distt, Kangra, H. P. (hereinafter

.~

\Ny¢ )/

‘Government’ which expression

referred as the “lessee” which expression shall where the context so

admits, finclude heirs, executors, administrators, representatives and

permitted assignees) of the other part
' ]

WHEREAS the Lc;
accordance with the Himach
Minerals I(Prcvention' of Illegal

2018

e to the Government n
‘ddgsh (Mi inerals (Concession) and
L\ M S é
xg,’-’?taoy/o ation and Storage) Rules,
(oyrlV :
(a geinafter referred 10 as thoy ﬂuw}tsiy/tor a renewal of mining lease
for collectjon/extraction of sand, stone & bajri for use in already established
stone crusher unit in respect of the lands hereinafter described in clause (b)

and depn‘ited with the Government the sum of Rs. 25,000/ -(Rs. Twenty Five
Thousandgonly) as security: und

T Monasieed Pradest; *
W
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602725

arties hereto hereby

| TS YW HIMACHAL PRADESH

.Nou" therefore, this deed witnesseth and the o
agreggas follows:-

l.(a) In consideration of the rents and royalties, covenant and agreement

ereinafter contained and on the part of the lessee to be paid, observed
'and performed, the Government hereby grants and demises unto the

'.‘csscc all those mines/ beds/veins/seams for extraction of sand, stone

& bajri (hereinafter referred to as the ‘said minor minerals) situated,
ying and being in or under the lands which are referred to in clause (b)
Kogether with the liabilities, powers and privileges to be executed or

=\

njoyed in connection herewith which are hereinafter mentioned in
Part-1 subject to the restrictions and conditions and to exercise and
Ienjoyment of such liberties, powers and privileges which are hereinafter
‘nentioned in Part-Il and subject to other provisions of this lease.

The afea of the said lands is as follows: All that tract of land situated at
Village( Mohal Maira Batrah, Mauza Maira Doomal, Tehsil Nurpur, Distt.
Kangra, H. P, bearing Khasra No. 154/1/1 measuring 04-99.19 Hect. (Pvt,
land, River bed),or thereabouts delineated on the revenue map (Tatima) or
site p!'n hereto annexed and bounded as follow:-

I @a e
§ Misnacined Pradocs ™
. Y.

\
sup g imrar
Nurpur (Ranyre) LR
)
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ot e s
.....

9@ YA HIMACHAL PRADESH
! On the North by As per Revenue Record

On the South by ~do-

On the East by -do-

On the West by . ~do-

602724

(hereinafter referred to as the ‘said lands’ or“leased area)).

The lessee shall hold the premises hereby renewal and demised
from the 1U/Z day of OLBALy 2022 for the term of five
years or as per mineral reserves estimated in the approved
mining plan whichever is earlier subject to the condition that the

lessee shall renew/submit the Environment Clearance after

b (b)

expiry of period as the Environment Clearance issue vide letter

dated 1.0.2016 which is valid upto 7 years from the date of issue

thence next ensuing.

PART -1

LIBERTIES POWERS AND PRIVILEGES TO BE EXERCISED
. AND ENJOYED BY THE LES?EE (S)
fhe following liberties, powers and privileges may be exercised and

; enjoyeii by the lessee(s) subject to the other provisions of this lease deed:
- fb ! W o
W hbamdey

{\/‘, Himachal Pragsg,
-“:::(M“"
|

10

LTI o T—



ACHAL PRADESH 602723

ITo enter upon land and search for win, work etc: Liberties and
jpower at all times during the term hereby demised to enter upon the
said lands and to search for mine, bore, dig, drill for win work, dress,

process, convert, carry away and dispose of the said minor minerals.

}
2. I'l‘o sink drive and make pit, shaft and inclines etc.: Liberty and

power for or in connection with any of the purposes mentioned in this
'clause to sink, drive, make, maintain and use in the said lands and
J pits, shafts, inclines, drifts, levels, water ways, airways and other works
(and to use, maintain, deepen or extend any existing works of the like
nature in the said lands).

!
3. 'To bring and use machinery, equipments: Liberty and power for or
in connection with any of the purposes mentioned in this clause to
'erect, construct, maintain and use on or under the said lands any
j engine, machinery, plant, dréssing floors, furnaces, coke ovens, brick
kilns, workshops, store-houses-banglows, godowns, shed and other
buildings and other works and conveniences of the like nature on or
¥ under the said lands,

' e

.A/gmm
i t MJ-\U"

11
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mines and works carried on and tools, equipment and other matetials
needed for mining operations,

PART-1I

RESTRICTIONS AS 10 THE EXERCISE OF THE LIBERTIES
BY THE LESSER

The liberties, powers and privileges granted under Part-1, are subject to

the following restrictions and subject to the other provisions of this lease
deed:-

1.

3,

No mining operations within the limit of public works etc.: The
lessee shall not carry on, or allowed to carried on any mining operation
al any  point with in a distance of 100 (hundred) metres from any
railway line except under and in accordance with the previous written
permission of the Railway Administration, two kilometres from the
limits of Municipal Corporation/ Committee, one kilometre from
the limit of Nagar Panchayat or 100 (hundred) metres from National
iignhway/Express way or 25 (twenty five) metres from State Highway
or 10 (ten) metres from other roads or 50 (fifty) metres from any
reservoir, canal or buildings or inhabited sites except under and in
accordance with the previous permission of the Competent Authority.
The Railway Administration or the Joint Inspection Committee may in

granting such permissions, impose such conditions as may deem fit,

Notice for surface operation in land not already in use: Before using
for surface operations on any land which has not already been used for
such oiaeration, the lessce shall give to the Director of Industries,
Himachal Pradesh and the Mining Officer, two calendar months,
previous notice in writing, specifying the situation and the extent

of the land proposed to be so used and the purpose for which the
same is required, '

Not to use the land for other purposes: The lessee shall not cultivate
or use the land for purposes other than those specified in the lease

d(.’ed.

Bt ¥

BAN

Nurpur (KW") HA

13
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4. Use of Mechanical Excavator for Minlng: The mechanical mining in
nver/stream bed shall be undertaken only with the help of tyre
mounted front end loader Upto 80 Horse Power without backhoe with
the permission of the Director of Industries.

- O N

-.
o

Mining Plan  The lessce(s) shall carryout mining operation in
accordance with the approved mining plan,

PART - Il

COVENANTS OF THE LESSEE

—_——

The lessee hereby covenant(s) with the Government as follows:-
1.  Rate of Royalty: :

“ (2) The lessee shall pay royalty on the quantity of the said minor
' mineral removed from the leased area in advance at the rate
py specified in the Second Schedule. However, as and when the

: ’ limestone is supplied by the lessee to the Industries other than

: lime-kiln, royalty shall be paid by the lessee for limestone as

major mineral, whichever is more.

(b) Mode of determination of sale price at the pit's mouth:
The sale price of the minor minerals at the pit’s mouth shall
p be the current market price for the mineral of the same grade

less- ;
(i)  Transport charges from the mine head to the nearest rail

head,

(i)  Railway freight from the rail head to the market; and .

(i) Estimated handling charges and other incidental
expenditure not exceeding five percent of the market price.

(¢) For calculating the royalty, the lessee shall submit by the 10 of
every month to the Mining office, a return in Form-'G' giving
the total quantity of minor mineral(s) raised and despatched from
the leased area in the preceding calendar month and its value

: =

A

'-u

-
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him, mrface rent at lhc rate of as specnﬁed by the Government per
~ hectre pet prinurg in two hulfyeam" tallmems.mo’

o 43 i P ',.,mu- ‘
; IR A
@F’@:h i i’%ﬂ%i 6“%1 .
e nt:- T e]essee shalla]so %gyt‘oreveryyear,ycaﬂy dcadrent
at the rahe of Rupees as per 3¢ Schedule of H.P. Minor Minerals

B it ol .
i . specified 1& - lease, is dxsooyereu A;tg ,eﬂaﬂtlwgt‘helesseeshall 4 4
-. 3% '%7 7,‘,n:po;t‘,tlu:_ dxscoyegy without delai;to the' Gavemmenr‘and shall not

; " win or d:spose of such minor mmeral»wlthout obtaining & lease
thcrefore If he falls 10 apply ior such a lcasc wnthm 6 months from the
ent ox; the authonzed

(Fuc? mineral to any other {
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q 4’“ .t!f“l ‘i |
'ss?m ﬁmmhthal Go\m mu& Quhmal Q‘V“

shall mdudc the crection of Machinery, laying of 8 tramway of
tohsmxc\ionof\md}h heeu'n With the mklnsQ“"“'”"“

6. Toerectand m\n\\\n] nM Plllars, m!l he m shel,at M‘
OV expense, erect and at all thnes taintaln and keeg in good repairs

boundary marks and pillars according to thc revenue map annexed to
the lease.

i *-"ch: I EIR AR

Accounts: 'l‘he lessee ishlatll keep con!eclt aooounta showing the qunnﬁty
and other particulars of all minerals obtairted from the mines and the
number of persons employed therein and & complete plan of the mine
and shall,allow any officer authorized by the Himachal Pradesh
Government or the (kentl‘ail Governm ent in that behalf to examine at
any time any accounts 1and recon’lﬁinfﬁntamed by huu and shall |
furmsh to the Hunacﬁal Prades‘h Government or the Central
Government with such mformauon and returns as it may require.

%

j‘ﬂ 8. To allow fncnhties to oﬂ . lessees, ete .The lessee shall allow

Holder ﬁwﬁWrs of any land

cxlstmg and future hcensees ,or l;a§: hOId
WL, _"byt':’nefﬁnd held by the

which is. eompnsed inor adjoms o or s .
lessee, reasonable facxlmes for acces thereto

9. To allow entry to Officers: The lcsse; shall allow any officer
authorized byﬂ:he meachal» Pradesh Government and the Centrsl

(1 ¥ 4‘

A% gl Government to enter upon any bulldmg, exca ti‘ 3 nland oompnsed

in the lease fo;- the purpose of inspecting th'ev mines.
10. Returns - The lessee chall.

et W for ;alp;gaung the ;%yal(y th9 lissee shall subxgxt by t the lO'hof
R ! every. month to the ' Mming ofﬁce. arqtum in Eom-'G‘ gwmg
' the total quanuty of minor mineral(s) raised and despatched

from the leased areain the prccedrng calendar month and

clectricity consumption bill and|other requisite datalls also\ (fthe
_les\sc&docs not deposit “Toyally d‘upfor the preeeding month by

16
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default period after 10™ of month,
T The lessee shall also furnish by the 15% April, every year to the

Director and other Officer(s) specified In the lease deed, a statement

giving information in Form'}’ regarding quantity and value of
minor wmineral(s) obtained during the last financial year, average
number of regular labourers employed (men and women separately),
number of accidents, compensation paid and number of days
worked and wages paid to them separately.

11. To strengthen and support the mines: The lessee shall strengthen

& and support to the satisfaction of .the State Government, any part of the

l mine which in its opinion, requires such strengthening or support

k for the safety of any railway, bridge, national highway, reservoir,
tank, canal, road or any other public work or buildings.

12. Information for using explosive: The lessee shall immediately give an

information in Form-‘F’ for use of explosive as soon as-

(a) the workings in the rﬁine extends below superjacent ground;

(b) the depth of any open cast excavation measured from its
highest to the lowest point reaches six metres;
(0 the number of persons employed on any day is more then
50(fifty); and '
(d) the explosives which are used.
13. Maintenance of Sanitary conditions: The lessee shall maintain
"sanitary conditions in the area held in by him under the lease.

——

14. To pay compensation for damage and indemnify the Government:

Tie Jessee/Jessees shall make and pay such reasonable satisfaction

and compensation as may be assessed by lawful authority in

i accordance with the law in force on the subject for all damage, injury or

' disturbance which may be done by him/them in exercise of the

powers granted by this lease and shall Indemnify and keep indemnified

| ull, and completely the Stae Government against all claims which
may be made by any person or persons in respect of any such damage,

DA

\stra
gut ReR”
NPy (ranyra) T R Fhamachal Pradesn

10™ of month, 24% per annum interest will be charged for the :

17
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ilyan

infure or distatbance And ll costs and egpensed in connection

U\mu&
) h

Abiding by rules: The lessee shall nblde by all existing Laws (Acts) and

Rules made thereunder enromd by the Qoverriment of India of the

Rimachal Pradesh Government and all siich other Laws (Acts) or Rules

as may be enforced from time to time in respect of working of the mine

and other matters hﬂtc&ing u\luy. ealth and eom‘enience of the ’i

To report nccidont. ‘!’he lessee s l without delay reporl to the
Deputy Commissioner of the District concerned and the Mining Officer
or any other officer authonud by hun, any, acc;dent which may occur

;3

! ':1 3 % {
atormtheleasedama,, E, ,;s s il '%i g d» it i oy

£ '?: ;L i {

Delivery of possession of Lund tnd Mines on the surrender or
sooner determination of the lease At the end or sooner
determination or surrender of the lease, the Iessee shall deliver up the

saxd lands and all nfinw (if any idug tihcrem) mea proper and work.able

§ '.‘Lh 13

'11»‘4

state, savcm respect of any workmg“ togwhlch

To yrovide welghing machu:e The lessee shall provide and at all
nmes kccp at or near t.hc pxt h%‘i wluch the sald mmeral shall be
brought to bank a properly oon ted qnd efﬁc:ent weighing
machine and shall wcxgh or cause to be welghed thereon all the said
minor minerals from time to time: brought to bank sold, exported and
cpnvcrted prodwcts, and shall at the close of eachday cause the

£ o | 1 )

by mich

y‘emment mxght !

is of the said h'unor minerals,

ores, products, nuscd; sold, @orped“; and coqvcr;ed during the

previous twenty four hours to be cntcred in the books of accounts. The
lessee shall allow the Government at all times during the said term to
employ any person or persons to be present at the weighing of said

- mior miferels as .ﬂformfd} and o) keep }aqpoupta fthereol and ta |
i ,chcck the accounts kept by tl;c‘l.’{.-’sgea, 'l‘he ;«ape qm!l give 15 (N\wn)

Py ==
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days i
A" previous notice in writing to the concerned Mining Officer of every

such measuring or Weighing in order that he or some officer on his
behalf may be present therear

To secure pits, shafts, not fll them up: The lessee shall well and
pmpeﬂy secure pits and shafts and will not without permission in
writing willfully close, fll up or chock any mine of shafts.

Not to enter upon or to commence operations In the forest land: .

The lessee shall not enter upon or commence any mining operations
in forest land comprised in the leased area except after previously
obtaining permission in writing of the Competent Authority.

To respect water rights and not injure adjoining property: The
lessee shall not injure or cause to deteriorate any sources of water,
power or water supply and shall not in any other way render any spring
“or stream of water unfit to be used or do anything to injure adjoining
land, villages or houses.

Stocks lying at the end of the lease: The lessee shall on the
termination or sooner determination of the lease remove all extracted

minerals from the premises of the leased areas within three months

and thereafter all extracted minerals in the said lands .left over -

indisposed, after the termination or determination of lease shall be
deemed to be properly of the Government.

Payment of Taxes: The lessee shall duly and regularly pay to the
appropriate authority all taxes, cesses and local dues in respect of the
Jeased area. /
PART-IV

RIGHTS OF THE STATE GOVERNMENT

Premature Termination of Lease: Where the State Qovernment is of
the opinjon that it is expedient in the interest of regulation of mines
and mineral development, preservation of natural environment, control
of floods, prevention of pollution or to avoid danger to public health or

\ 0=

Buv \Kﬂ‘
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mtmmw ,:;\ #nSUre sty of bullding, monurents or other
s ot om pumom, as the State Covernment may
deem i, it thay, ¢ " .
el v dybwiwpty o oy
Par et covered by uch e

.lth t days“ "mthedawofrece!pto(
» i .;.u | ‘.vt ed
mﬂ{f,!,ren&r?gw fr H
“‘e lessee is ot paid .thx.x;;rs'(ﬁnecn) daysxwrt

the date ﬁxed in the lease fot péymenbof the same, Government or any
half ay also at any time after

may cany away, deuun or order th,e t .
or so much of it as will suﬂice for the Lst’actlon of the rent or royalty

due and al\l costs and expenses owasroneql b)& the non- payment thereof.

4“’%&“‘4 ¥ WHJ L‘} h

"w SR
 Provided ,'In ¢ state o';‘ N£
bcdctemined without glving such noéce

,,m‘“ of pr p uopz The Goyernment shall from ti o to time md at

¢ °"W’h'§“&“3

Wﬂﬂng to the lﬂlm ot m
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demised or clsewhere under the control of the lessee and the lessce
shall deliver all mincrals or products thereof to the Qovernment at
current market rates in sk quantitics and in the manner. at the place

specified in the notice exercising the said right.

Pemalty for not allowing entry to Officers: If the lessee Of his
transferee or assignee does not allow any entry of inspection under
chawd () o1 Part-lil, tie Government may cancel the leasc and forfeit
in whole or in part the security deposit paid by the lessee under rule 15
of the Himachal Pradesh Minor Minerals (Concession) and Minerals
(Prevention of Illegal Mining, Transportation and Storage) Rules, 2015.

Acquisition of land of third parties and compensation thereof: In

case the occupier or owner of a land in respect of which minor mineral

rights vest in the Government refuses his consent to the exercise of the

right and powers, reserved to the Government and demised to the

lessees or contractors, as the case may be, the lessees or contractors

shall report to the Government and shall deposit with it the amount

offered as compensation and if the Government is satisfied that

the amount of compensation offered is fair and reasonable or if it is not
so satisfied and the lessee or contractor shall have deposited with it
such further amount as the Government shall consider fair and
reasonable the Government shall order the occupier to allow the lessee
or contractor to enter the land and to carry out such operations as may
be necessary for the purposes. In assessing the amount of such
compensation, the Government shall be guided by the principles of
Right to Fair Compensation and Transparency in Land Acquisition,
Rehabilitation and Re-settlement Act, 2013 (Act No. 30 of 2013).

PART-V

GENERAL
Cancellation: The lease shall be liable to be cancelled by the
Government if the lessee ceases to work the mine for a continued
period of six months without obtaining written sanction of the
Competent Authority.

- s
\E:‘\U’- m-%_

Himachal Pracial
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Notieen: Bvery

- ““’“N by these presanty required to be given to the
m“mh BIveh in writing 1o syeh petson resident on the said
(L T lessee may afpoite o (e purpose of receiving sueh

: and if’ there shall have been
Eh o been no such appolntiment then every

o Nice shall be sent 1o the leggee by registered post addressed to
cessee at the address recorded in this lease or at such other address

n 2 y
India as the may from ﬁmﬁ?’, time In writing t0 the

Government designa for th‘_h reéelpt xy‘mhe. and every such services
shall be deemed to be: proper and valld service upon the lessee and

shall not be questioned or challenged by him/them

Recovery:' Without prejudice to any other mode of recovery authorized -
by any provision of this' lease or §y{alnyi1¢w, all amounts, falling due = -

: 2 “ Y1 JEREET . o ] R
hereunder against the lessee may be recovered as arrears of land |
Ak Biig y

revenue under the law in force for such recovery.

Forfeiture of property: The lessec shoulc_‘l remove his property lying on
the said lands within| three months 'after the expiry or sooner

determination of the lease or after the date from which any surrender | |

by the lessee of the said landsuédemnm of Himechal Pradesh
Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining,

Transportation and  Storage) Rules, 2015  becomes effective, as

_ the case may be. The property left  after the eforesaid period of |
 three months shall vest in the Government fre from all encumbrances

éhd may; be sold or disposed ol'lﬁ sfx{:hfnianhexf as the Govemrment,
shall deem fit without liability to pay compensation therefore, to the
lessee. ‘

Security and forflture thereof; |

(6 The Govesnment may foreit the whole or any part of the securiy

amount of Rs, 25,000/ - deposited by the lessee on breach of any
covenant to he performed by the lessee under this lease deed.

The rights conferred by this clanse shall be without prejudice to
e rights confered on the State Govgrument by sny other,
proviin o s eas rbyanylawy | (10

(b)

"9 On’such ‘date s the Govamment' may appoint within twelve

| Himechal Pradest
Bl t‘: 1 .': : i:}
il ¢ %ﬁ»‘ i

J
|
|

f
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this lem deed NP:I& shall run on the security deposit.

® area: ,Lmu mlnmg«lem is H‘“?

A by the Government, arrangetents shall be made, If necessary, at the

expense of the lessee, for the survey and demarcation of the area
granted under the lease. The lessee shall have to bear actual expenses
of the sbaﬂdeputcd for the work. Actual expense will include traveling
allowaneesand daily allowanccs b,nd sala.ly of!staﬂ‘ plus 10 pcrecnt as; !
mstmmcn{s charges. : !

i)

e lessee may determine
c%lendar t;\onths notice

7. Rights of lessee to determine tho leau
thcieesc t s

al aznynmcﬁygmngnok%!? ‘?lﬁﬂ’

~in wntmg tothe Govemment aﬁ:eX 1g all
| Government il

8.  Applicability of rules: The lessee shall .work acoording to Mines and
- Minerals (Development &R uon)gAct, 1957, u;c Metalhﬁnous Mines
. Regulation, 11960, Mines Act, 1952 ﬁimac’ radeshMm?or Minerals

0

(Concesswn) and Mmcrals (Prcvenuon ?f llleqa] Mmmk, ﬁanspomtlon_

i

and Storage) Rules, 2015, Himachal Pradesh Minor Mineral Policy, 2013
including other rule of law apphcable fmm time to time. The

: oonuavcnm of any pmvxsxons of Act orilts 1b-r¢
‘ amounttoﬁnceﬂanonofconu;acti

9 ’lhclcsseeﬁaﬂ depom demarcatlon acpcndx 1f c[emarcauon needs

to be carried out by the Department and the lessce shall enter the land
only when the. demarcation of the area is got conducted from the
Revenue Department in| #wgm?ogm

- boundary p;llm are raxscd hl

10, The lessee chau at his own expenses erect and at all times maintain
and heep in good condution boundury marks and pillars necessary to

. indicate thén demarcation shown jp the revmue rpcoul arvmed tothe /' 4 1

e PR T TR T IR W 8
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icasc deed, Mining operation shal| only be allowed aftet getting @

certficnte from the concemned Mining Dfeet that dematcition e

mhnsmdomnpumema mn&mwmaw
ete&eaxtakethemhthmbeennmdr oy e 1

1. Tae lessee shall have to submit plan with Mining Officer for approach

M 4 o T8 vordeny Give a reasanable & shorteat gpproach 19 he mine and

p LN !0‘}!5 i e“é ! : l‘.’ Wl IR ! HB

4 ,gzgii mmetbtad)oxmngl | o ‘.5‘ § *: HRY

it B ,' ¥ :n,"’,‘gl'{ LR i
St - 8

The leseee sball do mining ‘in a scientific. ‘andlsystematic manner, and
13 ensure the same

i

_i @ Dillﬁpmg snes l‘or mme w%ste anﬁ top soxl Jsha!l bé provuied in such
1 - away solhat there 1£s no damage to the adjommg land and the semﬁwt ?
o does x?ot rall down the slope. ’Top soﬂ ‘shall also be used for

afforestation purposes in the barren/ exhausted pits.

[}
14437, a
bess 34 5
b, 5 T

y -‘q—x. MDlvexsmn dams and other%engmeen g structures as ady"ised hvy the
43 : Ny AT i

.;d__.?.

"
b

erosion o!‘ the land causmg siltatson of neaxby matural water bodxes

(c) The loadmg/ unloading pomts in the mine areas shall be developed

i3 » msudfawaythatnohmdranoeiseausedtome r.raﬂicandno
v ,-1'.’ ;._ﬁr

e égmateniﬁsstacked within méaoéméedwmm of P.W. D, road i
et Ha
.;‘.4;. 1 1} > L2 SR

(d) All precauuon shall be takcn w0 chcck air pollunon, water pollution

and noise pollution, as pet the standards of h, P, State Environment

ELR Fée Protewomand Pollutien Contml B‘ard Further, the lessee shall

1k 7 obtain Jpe “consent of H, P{.g State pnvuonment Protection and‘

a5 1 Poljution Control Board under the ;5, wisions of Water Act, 1974 and
! Air Act, 1981,

4 , i 19 Vm ﬁ‘é’f‘ aused due fo dus-out 8reas and waste dupoad areas
j goal b f"”""""d by “ﬂdﬂﬂ&kins afforyowlon on worked) out

] ‘




JIFE & W

' 1567213

13,

14.

15)

16,

\

1039

4 ; ' ' ' " "
73‘ nw i "
& i ‘ '«l' '

{

Jbimacual_@duemmcm Jubicial Paer

a mEM

0 mbou\‘m shall be provided Mﬁ ..;.Q eqilptrents fike boots,
| ';‘“‘- TOpes, ear plugs and even filters. Site services like rest
shelter, drinking water and first aid facilities shal also be provided
at the mining site,

N

i
The surface collection of sand, stone Lnd bajrl "fm;ﬂ %rlivér/khad/kmﬂl
shall be done in such a way, so as not to cause environmental and

ecological imbalance. To cnsure this,

]

!
a) Bmvauons, below the natural sl!ufaoe level of the ‘bed shall not

cxoeed 3 feet and these shall be filled up to the sausfacuon on
Mining Officer. -

b) The lessee shall not carry out surface operations in any area
pm}n’bxted by any authority, vnthout obtammg pnor permlssxon in

writing from the concerned authority.

The lessee shall pay royalty on the Scheduled rates as specified in H. P.

Minor Minerals (Concessnon) -and Mmerals (Pxevenhon of megal M;mng,
Transportation and Storage) Rul;s' 2015 'l'he myalty s;mall be charged
on, the basis of actual productxon whxch wlll be: oomputed based on
consumption of electricity and other measures. In case the lessee does

not pay royalty in time i.e. by 10% of next month alongwith monthly

return of Form—G simple mterest at the rate of 24% (twenty four
percent) per annum shall be charged fgr*d fault’ penod

Hi 3‘
In case the lessee does not pay dead rent/surl‘ace rent in two half
vearly installments on the 15% April, and 15% October each year during
subsistence of Jease, simple interest at the rate of 24% per annum shall
be charged fordcfault period, I : |

A (

The Jessee shall be hound to pay R, 5/ pe; wolley and Rs. 10/~ per
truck on extmction and export of sand stone & bajri to the concerned
Gram Panchayat through the Mining Olficer Nurpur.,

!

\ O T TR '
rang ";.,;:! ! f : Pradeeh | 1 |
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No River/ Strean )
periphery of -|1 bed minig shall be allowed within 75 meter from the
Y 01 s01 )
within the di conservation works, nursery plantation, check dams or
_ Istance as recommended by the Sub-Divisional Committee,
whichever is more.

ining

The icssee
shall not carry on or allowed to be carried on any m
the

operati -
.p(‘rauOn at any point within a distance of two kilometers from
immediate out limits of Municipal Corporation/Municipal Committee,

one kilometer from the immediate outer limit of Nagar Panchayat, 100
n accordance with the

meters from any railway line, except under and i
Administration or 100

previous wntien permission oi the Ratlway
25 meters from

meters from edge of National Highway/Express ways
the edge of State Highway and 10 meters from the edge of othe
or 50 meters from edge of any reservoir, canal any reservoir, canal or

buildings or inhabited sites except under and in accordance with the
mpetent  Authority. The Railway

r roads

previous permission of the Co
Administration or the Joint Inspection Committee may in granting such
permissions, impose such conditions as may deem fit.

No River/Stream bed mining shall be allowed within 1/10% of its span
mirs. from the bank or as specified by the Sub-Divisional

=

' Committee, whichever is more.

No River/Stream bed mining shall be allowed within 200 mtrs.

upstream and downstream of water supply scheme.

No Kwer/Stream bed mining shall be allowed within 200 mtrs.

upstream and 200 to 500 downstream of bridges depending upon the
site specific conditions.
N

o' approach road from P.W.D. road shall be allowed to lease area,
unless lessee/contractor ohtains written permission from the

com i i
) ‘pctcm authority of Public Works Deptt. for making road leading to
I intake places from the roads,

)
I‘» //
Tein s

Mbwacihdd Pracdos:
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No boulder/co
transportcd/ bl?leslhand broken road ballast shall be allowed to be
outside the State from River/Stream beds.

band

/Stream beds and all

Nod
1gging for more 3 feet shall be allowed in River
packfilled in

the debri ¢
s, waste sand arising due to mining has to be

ditches/pi
/pits caused due to mining as a replenishment measure.
¢ lessee /contractor shall ensure that his labour does not involve 10

fish poaching.
s to the central portion of the

The lessee shall confined mining activitie
te/public property-

khad so that it could not pose any threat {0 priva

The lessee shall not carry out mining activities by mechanical means
thorities and no

from the €O
thin periphery ©

mpetent au

without obtaining permission
f 250 Mtr. from the

mining shall be carried out wi

nearest water supply schemes.

e lessee shall have to er
nks or soi

If necessary, th ect check dams and other

retaining structure to check the ba | erosion during mining

activities.

No blasting shall be allowed in River/Stream beds area. Only surface

material will be picked up manually.

The lesse€ shall obtain consent to operate (o establish or consent o
ion and Pollution

operate from the H. P.
Control Board before start of mining operation,

consent mechanism.

State Environment Protect
separately under the

\

The lessee shall be pound to fulfill all the conditions as laid down by
the Joint Inspection Committee and other Departments and as
specified in H, P. Minor Minerals (Concession) and Minerals (Prevention
of Illegal Mining, Transportation and Storage) Rules, 2015.

work in the area as per the approved Mining

The lessee holders shall
| conveyed by the

Plan for a period of five years as per the approva
the termination of the

5M§£ﬁ‘.§-\ﬁovemmem and any deviation shall call for
/

angfd) B
Nurpur (M"¥ Tmining lease.

uaiiiks
Pradoen

27
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. o lessee shal) e b
instructions if any ¢ hound to comply with all the ditections and
H. P. Hon'ble N(‘l: issucd by the Hon'ble Supreme Court/High Court.
i “'F" as by the State Qovernment from time to time

with regard to mini
0 mining operation and stone crusher.

?q  \With
! rgard ! e
8 o the Jocal obiections if any. raised by the local

re rcsponsibility to settle the issue
ovt. from third

people/concerned land owners, enti
will
be of the lease holder and shall indemnify the State g

party claim.

35, W Ty came hvdraulic/mechanical excavators shall be allowed for
proval of competent

undertaking mining activities without prior &P

authority.
all made necessary arrangements petween the land
e care of other issue if any by his

the nearest road.

36. The lessee sh
(Private or Govt.) and will tak

owners
on o

own for the muneral Lransportati

‘ﬁ 37. Natural course of River shou
be taken 1o control the soil erosion.

1d not be disturbed and special steps shall

ed by State Pollution Control Board shall be

38. Anv guidelines issu

on approach road and proper
mining area/stone crusher.

binding-
g shall be carried out

Water sprinklin
ort from

covered the material during transp

40, For the purpost of carrying out mining operation in accordance with
approved Mining Plan, ain/employ consultant as per

the provisions of new rules.

the lessee shall ret

hall renew the rcgisiration of stone crusher unit within

41. The lessce 8
stipulated period.
Th

¢ lessee shall comply all the directions imposed by the Joint

42,
Inspection Committee in the Joint Inspection Report.

r the conditions

> i

3. ;
% The lessee shall work in the mining lease area as pe
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::l:::te:s::;:? Clearance lssued by the State Level Environment
HPSEIAA 12015 /363 ‘A““‘"ﬂly. Himachal Pradesh vide letter F. No:
: & Qom’ 973 >o., M/s New Nurpur Stenc Crusher-1402 dated
a;:t:;ve mu‘:: restrict the production of material as approvcd by the

. ty or as approval in mining plan, which ever is less- The
Environment Clearance is valid upto 31.5.2023, thereafter the mining

activities in the granted arca shall be deemed suspended till the period
ded by the concerned

- cr

1567270

ol Environment Clearance 18 further exten

Authority.
if necessary; the lessee

4a. Natural course of river shall not be disturbed,
g structures to check

<hall have to erect check dams and other retainin,
the banks or soil erosion during mining activities:

person/ tractors, i
sources, the crusher unit s

1
46. Any other conditions as required for regulating the minin
of mining lease deed

could be incorpo
agreement.

47. The lessee shall install the weig
s well as finished material being dis

hould be penalized.
g activities

rated at the time of execution

hbridge at his complex for weighing the
raw material a patciued and
maintain a proper record of the same.

The lessee shall procure the other statutory clearances/ permissions if
any, required from any other department/agencies at his own level.

49. Ti lessec shall ¢ ' i
iy Jessee shall employ/retain consultant as per classification specified

:;n:: S‘SP of Himachal Pradesh Minor Minerals. (Concession) and
s (Prevention of ill i ;
Lo egal Mining, Transportation and Storage)

50. The lessee
National Gr::: -be bm.md to comply the Order passed by Hon'ble
ribunal in Original Application No. 358/2016-titled as

(e e

gub ia)
»
Rurpd’ (
| Miasecked Pradsah
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g the order passed b/
No. 2067/20)9-litlcd
V/s Bhag Singh

Bhag Singh V/s Union of India & Others, as well &

Hon'ble High Court of Himachal Pradesh in cwp

as State of H. P. through Sccretary Industries & others

& others.

The lessee shall, after ceasing mining operations, e ile i
bed due to mining

n distur
n which i8 it for growth of

n compliance to the d
dated 08.01.2020 in Writ

n Cause V/s Union

area and any other arca which has bee

activities and restore the land to & conditio
irection$

fodder, flora, fauna etc., at its own cost, i
passed by the Hon'ble Apex Court vide order
Petition (s) (Civil) No (s) 114/2014 titled as Commo

of India & Ors.
e of

ot to final outcom

subje
titled as

oMS No. 43 of 2018
d complianceé

g lease granted
rt in C
ate of H. P. & others. an

The renewal of minin,
decision of the Hon'ble High Cou

New Nurpur Stone Crusher V/s St

of all codal formalities/orders:
The lessee shall pay contribution to District Mineral Foundation Fund
and all the applicable taxes/funds in lieu of mineral concession.

the capital of the State of

se deed will be executed at
226 of the

the provisions of Article
d upon by the lessee and the
e area under

The mining lea
Himachal pradesh subject to
Constitution of India. It is agree
Govt. that in the event of any dispute in relation to th
ditions of the lease deed and in respect to all matter

lessee and the State Govt. suit or
at Shimla and it is hereby

mining lease, con
touching the relationship of the
petition shall be filed in the Civil Court

expressly agreed that neither party shall file a suit or appeal being

action at any place other than the Court named above i.e. Shimla

As s .
per Rule 16(2) of the Himachal Pradesh Minor Minerals (Concession)

and Min i ; e
B 2;‘;:13 (Prevention of illegal Mining, Transportation and Storage)
’ the lessee shall submit renewal of mining lease application

lives
Pradesh

before one year from the expiry of lease period.

State
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IN WITNESS WHEREOF these presents have been executed in the

manner hereunder appearing the dav and vear first above written

7
For and on behalf of the lessee For and on behall of the

Governor, Himachal pradesh

de,
Withe:
Aty TaRux
1. l" s e & _H O (»JJ l_'_______.,-—“"'—'—
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mining in the context of ‘».ia.@s ICY:lmh@a Plan and the propo

'@?’3‘1@!_&’1 shall be de

€'§a’ﬂ.‘rj"'rn,a::mf:*ofsﬁ'i_@,S.ia by the :§§1ﬁte les
Enclosed:- Copy of approved Mir

(o) -

(’.l{f‘lj‘iul ,, \'§§l]o|
20 ’@‘h fﬁ“@hiﬁﬁlfk? Dhim:
3 %ﬁﬁ@ Road, Secto

@)Ti;iﬁlq?é n the mining
“M»e-u.s.n.w.-n.ﬁm@{ ase area’

| conditions of

\ﬂ’ﬂl be liable to fo

'ASEL*.'l'l‘fs?ii‘v,‘lv.(i.??k‘-‘lﬂf@mr Rules and guidelines pe
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Prepared by: -

Indresh Nath Dhiman, (Retd. State Geologist),
Sunshine Cottage, Floor above parking, Rajhana Road,
Sector-4-New Shimla-171009, Himachal Pradesh.

34



1049

MINIVE PLAY MR EXTRACTION/ CLLLETION OF SAND, STONE ANG IAIRT MIECTIIIWG 80 95 18 STIETAIES (POVETT LANT RTVTSE 6T ROV ERAYRE 80 15471/7
FALLING I% MANLE MATES DOGRAL SOWAL MAGRE AXTRAN TIOVGE MM DITTRN T AANGRA IHNATNAL PR LS 0r FOR RFICAL BY OF PRARLAD QACH, 370

S VTIERATOAY SOVEM e PLLALE & #0 KANDWAL FEIAR SO DIETRC T ACANARL MINMACH UL MADE N

Contents
1. INTRODUCTIONS: ...ceveensesereresresssssessssssronssssssesssssssssssassasisaninisinsbosessssrosssssssisisnsasmssisiasasasasasares 5
1. GENERAL.......coooiiosirereesssarasassosssssssstesssmsssssssesssnsssnsnssssossssssssssasasassasasassssassssssssababeiorossasnass 6
1.1.1 Name and address of the appliCant ..o s 6
1.1.2 Name 0f the APPHCANT .......c.oviiviiiiiiininisieicinsiissssesssss st tses e sssi s se st s s e sb st ns s 6
1.1.3 Address of the APPHCANL ......c.ceuvimurmrurmrmrmrerstessees sttt st 6
1.2 Status 0f the APPICANL......ccooocueiiiiiieiesissssssscseaiaasmer s assses st s reasat st sasasas s rsssrssns 6
1.3 Mineral which the Apphcant intends to mme .................................................................. 6

14  Period for which the mining |
1.5 Name and Address of H.P. IntnE PHO . S sl v 6
1.6  Name of Prospecting Ag
2. Location and Approach of the ation-M
2.1  Toposheet details..........d[.. g ?.. B, 52,
2.2 Location Detail of the s
23 Sub- Divisional Officer
24 Distance from important

25  Approach of the Area: -...... ... 8. i G
3. PHYSIOGRAPHIC ASPECTS OF THE ARFA....
BT GeDCTB . iiivicisinisiisitosssmssssssioronsisasissbalarivessssseessiassisasssuiesasssonasesasesiingsasasnsaranssivasssssssbopotss
3.2 Altitude, General Terrain Description, with map and Contours Encompassing the Mine
BB = vevvererassionssesssesstsnsesssnsasansesssesasebdesetonssotssesastesstnantsssssssenresebe it sastsssiestasasasssassesssesssesssestsssaes 13
3.3 CHmate 0f the ATCA....cccuiriiiiesscsnenesissasemsessossssassasssssrasassasssaraasassresssasans . 13
3.4 Rainfall. ccoianmmanismmisy B L o T 15
3.5 Any Other Important FRAtUre: - ........c.ocoiiimmioiimimiimmnies st sissssassssssssss 16
PART - Lceoeeeeeeeeereisisararersssesasersssssssesesassssssssssnenssssssesssssmesssssssssssssssasasssassassnsnsssnsnsedesbarersssssnssinss 17
DESCRIPTION OF GEOMORPHOLOGY AND MINE DEVELOPMENT ....ccccimiimimcnnnnnnne 17
I. DESCRIPTION OF THE AREA IN WHICH THE MINE IS SITUATED ..ccccooinnnicinnnn. 17
1.l GONEIAL cuecrerececececererereressesssssssssnessssnssasessssasssbshererarststststsssssssssstassiensaissssesesnsrereressanss 17
1.2 Name of the River/Stream Bed on which the mining lease is situated..........ooovvveiinincinis 18
1.3 DIRINAEE SYSIEIM . ..ouiuiiuiiiiiaiiesisnesessessssssssssass s s b E s RS e a e s E st n 18
1.4 Type Of DIBINAGE ......coovuiuimieimissisnsssiusmnessssssst s sssbsssessssbis bbb bbb bbb b0 19
1.5 Origin Of TIVEI/SIICAM ......ocuevmimrerisersssesssesessssmssssssssssssrsssssassrasasssisssieissssssssssssssasssasssasisssansis 19
1.6 AU 8t the OTIZIN: 1.cviviiiiiisissssisassaesasssss s sses s b s st s s sy sas e et atats 19
1.7 Geometry of the Catchment of the River impacting the Replenishment of Deposits......... 20
1.8 Annual Deposition of River Bed......c.coiimiiiiiiiains 21
1.9 The Competency of River/ Stream at the Mining Sie......ccvmmirmmimiies 22
1.10 Meandering Pattern of the River near mining Site ...........ocvummmmmrmsssiesisimssmme 22
1.11 Altitude Of the MININE BICA ......covviiviiiiiiiaaraaesiissss st asasssssss s 22
1.12 Description of the Ground water table in the Mining Area, before and Post Monsoon. .. 22
2.1 Geology of the CAtchmEnt ArCH .........covisisimsesersresssssssnssssisse s s ssssssssseses 23
2. 2 Geology of the LeaSE ATCA .......ccccuiimiiiimimiiiniiiismississnss s s tssssrasistssassesssssses 30
2.3 The Nature of boulders, cobbles, Sand CLC. ..ot 31
24  The nature of Boulder/Cobble/Sand...... ..o 31
2.5  The description of Annual Deposition with Respect to Geology of Calchmcm Area .. 32
3. RESERVES ESTIMATE ........ccccoiineiiiimiiansasasssssssssisrssessrssssssssabssssssssssssssssssssssssesesesesssessstssrss 33

#



1050

MINING PLAV FOR FXTRAOTION / COLLACTION AW CANIL STOW ANFT BATAT MEATUNING 08 % 1% (IR TARES (TRITATE LANT ATVTS AN FR0H KNASRE &G 154071
FALLTVE 1% MATIZA WATEA DAOARAL AOMAL NAMA RATTUN PRMSTT ATTOPIW, SESTRN T AASGRA MIMA7ZMAL PRALEDS APPLSL P08 BENFW AL PY WL FIRULLD SRCH S

SN SUUERSMAY LINCH, B e UNLALE & PO KANURCLL TERSH WURPON, DOVTALY AAVEME NINACHAL P8

3.1 Percentage wise Distribution of stone, gravel 8and e1C......ccovniniiiciicnonncnnnisisiesinans 33
3.2 Estimate of Geological Reserves of Each Mineral ... 33
33 & 34 Estimated Mincable Reserves of sand, stone and bajri (gravels) & estimated
deposition of different constituents of MIneral...........covvivirrniieo 34
(4) MINE DEVELOPMENT AND PLAN OF PROGRESSIVE MINING. ... 34
4.1  Development and production Programme for First Five years ... 34
4:2 Year Wise Production Detils ... it i miiisiiimeseatssisosisisisiisiiisi 37
4.2 (a) Development and Production in the First Year (Plate NO~4) ..o 37
4.2 (b) Development and Production in the Second Year (Plate No.4)...ovviinenniiiin, 38
4.2 (c) Development and Production in the Third Year (Plate No.-4). oo 39
4.2 (d) Development and Production in the Fourth Year (Plate No.-4).......... 40
4.2 (¢) Development and Production in the Fifth Year (Plate No.4)..c.oooeenccnnne. 42
4:3 Bnd 1180 OF IIMIETBE <iiiveceriinsiisissvssssissssissessbosssiaaisaisnssssssssssbiiodssdsess¥esesssdairisionseanansnminsassssos 43
4.4 Detail 0f ROGA traNSPOrt: = ........iiiiiiiinisnsssrerssesssssmsbiiiiissssssnssesisssisisisasssassssssssssssss 43
PART =IL......coromsrsonssoropusssrvesensasssasesssnsasspssassssstonsnsnaresssseneud LI iAo Tpasmivensisionopsssntssbsssstoss RES
ENVIRONMENT MANAGEMENT PLAN........ccooimemsmnnnininisssssiassssssnsmiansssssssanssanns RE)
L. BASE LINE DATA Giisisiisiiuitacsnessssssthshessssiessssssossiisiedsns aiiasisiinesetsss¥aiaieiaisbesssepopssasasssasasssns 44
1.1 Detail of Population DISUBULION. ........commiiiiiimimiminimisneisesiasianesssssss s e sssesssssssssssssnsns 44
1.2 Socio Economy of the VIlIAE ..o R
1.3 Land Use Details of Surrounding Villages near the 8uction 8reft..........cocecieeecneninns 45
14  AGRICULTURB. unasinsmsammiisssaasnmasssssmmss
1.6 Animal HUSBANAIY .........ooveieeeeieeics ittt ss s ssss s b ssennes
37 11T (- P ——
EiB!  FhOR covicciisanmuisuminaiisisiisisaamsogs
1.9 Climate of the Arca ........cooovciiiciiciennne
(2) ENVIRONMENT MANAGEMENT P
2.1 Impact on Alr ......cccceiresennsnerercissanns it (, fpere .
22 Impact on Water........ccccuvmninnnisiverenis !.L‘? ...... 2
2.3 Impact on Noise Level ... -.:,,.
24  Waste Disposal Arrangement, if Any .
25 Socio Economic benefits.......ccoeeenenes
2.6  Transport of Mineral
PART-IT..eveieeiiirciinsiciessnssssnnssnnnsianens
PROGRESSIVE MINE CLOSURE PLAN/ RECLAMAT!ON PLAN ...oooiioeneeceeacnneenrssasinss 64
1.1 MINE WASTE DISPOSAL . U PRI W 64
1.2 Top SOil ATTANGEMENL.......covcuiiiiiiinisisisnnisisasossssiressersisisisssiossstensasmnssassissiisianisissssssiiisasss 65
1.3 Preventive Retaining SUUCIUIES. ......cocouerirmrinrnrnmsmemsarassessmsissssssessssstesbtsss i ssssssssssnssess 65
1. Strategy for protection of point of public utility Ete.: « oo 66
2. Man power deVEIOPIMENL: = ....cuiuiuiiiiisiiieississssessssie st i bbb bbb RS s es 66
3. USe OF MINEERL: =.......icrpmssssssvessosisisssnsarsiosabibsivsssisbisiassassaisuscasissiosssioisiosossesssstsaissssisiinis 66
4. Disaster Management & Risk ASSESSIMENT « ..ot sssssses 66
5. Any other relevant infOrMAtION: = ......ociueieiieimnimaeiesn s siasssmsss i sesssesiess 67

36



1051

MINING PLAN FOH EXTRACTMIN COLLACTION OF JAND XYONT AND BAJRT MELQINING ¢ Y8 1% JECTARES [FRIVATE LANG, BITTH RITY) FROA ARALEL Mo et
PALLING TN MANZA MANEA DOGMAL MOMAL SAIRE RETRAL TIAST AUEMTR, AICTRNT KANGES HIRATRAL MICLDESH AFNLIED JUB REREW &L VY Q0 s AMLAD SIMUN £r0

S SUDERTIAN AINGIL A ITLLAGE & 22 KAADMVAL TEMEL stomei, DIETRCT AANCRL NIMACIUAL MUy

List of Tables

Table 1: Showing Latitude Longitude of the Area ... 7
Table 2: Showing Details 0f the ATCa........covviimerimirmersiisisis e 8
Table 3: Climate of Kangra District, Himachal Pradesh ... 14
Table 4: Lithostratigraphy of the Kangra Districh.......cc.cooiissisissssnes 26
Table 5: Showing Geological sequence of Chakki Khad Area......oin. 30
Table 6: Showing % age of minor Mineral CONSHIUEHLS .........ouwrmmmiiinniiiiiss i 33
Table 7: Estimate of Geological RESCIVES .......ccocvcieiiiciiiiivinrsrscsessssisisinisssisssa e snssnns i3
Table 8: Showing Geological Reserve in Metric TONNES ... 35
Table 9: Table Showing Lease Arca and the total mineable arca available after leaving the no
TOUTHIE @TCR.....veoessecuocessessassnsssssssssassssssseatessiabosssassssssessessssoEE RS AR SRS s SRS R AR 36
Table 10: Table Showing Reserve Estimation in the available Mincable Area .......ccovvvnnenice. 36
Table 11: Showing Production of Each Mineral in First Year ... 37
Table 12: Showing Production of Each Mineral in Second Year ... 38
Table 13: Showing Production of Each Mineral in Third Year........ooorin 39
Table 14: Showing Production of Each Mineral in Fourth Year ... 41
Table 15: Showing Production of Each Mineral in Fifth Year......con 42
Table 16: Showing Details of Population DiStribution ... 44
Table 17: Land Use Details off the lease Area in HECtares ..o 45
Table 18: Table Showing Crop Pattern Surrounding Lease Ared........coiiiniie 47
Table 19: Table Showing Agriculture Area Under Major Crops, District, Kangra...........c.c.ieeee. 47
Table 20: Table Showing Agriculture Area Under Major Crops, District, Kangra (2017-18). ... 48
Table 21: Table Showing Production of Each Crop In District Kangra (2017-18)......ccocovinenen. 49
Table 22: Table Showing Arca in Hects Under & Production In Tonnes Of Vegetables............ 51
Table 23: Table Showing Net Irrigated Area of The State During 2006-07 To 2009-10............ 51
Table 24: Showing Area (Each Fruit) And Production In Distt Kangra (2017-2018)................. 53
Table 25: Showing Animal Husbandry Population Kangra District-2017-18.ccccovmiccniiniiinnns 54
Table 26: Showing Animal Husbandry Population Kangra District-2017-18.....c.cccooviinnnnn 55
Table 27: Showing Total forest cover in HuP. i 58
Table 28: Showing Monthly Mean Maximum and Minimum Temperature Data for Dharamshla
WP 2003 i s s s susiatiodsssons oot e sm A e ARS8 4o Sowonsn s TUR VIS S e Sessn s ioRsHasesmsmomss 61
Table 29: Proposed Plantation and Re-Erassing ... 65
TR

37



1052

MINIAK PLAY POR EYTRACTION OOLLRCTION DV BANIE. TTONE AND BAIRI MEANAVG 0 0 1% MECTARES [PRTVATE LANG, RIVER RXT1) FRON IOTASRA N 154,377
PALLIVG I% MATAEE MALIE DOANAL MONCAE ALANTA MATRAN PRITSIZ SNEMIS PUSTHACT KANGRE MMADRAL PRADEDN A PPLIED PO RENEWAL MY Q8 PRANLAD Gyl

AN AUMEEAMAY LG B o TOLLAGE & 2.0 AANDIN AL, TEMAN WURSLOC (Y TINCT RANGRA MAMALIIAL MADEAM

List of Figures

Figure 1: Google Earth Image Showing the Lease Area and Boundary Pillars.........oooeveccinnnnnnns 8
Figure 2: LULC Map of 5 Km Buffer Around the Lease Ared ... 8
Figure 3: Satellite Image showing topography around Lease area area and approach road for
rAnSDOTIRIION OF HIDETRL L o oo riiininssasssmsasrisnsarsriarorsiossssesesess sosssosss iUV BVEY s xis e e s sons 10
Figure 4: Geomorphology Map of Kangra DIStrict ......coovivviiceeciininnicicisnsnsessncannennns 11
Figure 5: Soil Map of 5 Km Buffer Around Lease Area......ccococreeieiiiiiisicienciensssssscciennenenens 12
Figure 6: Elevation Map of 5 Km Buffer around the Lease Area ... 13
Figure 7: Chart Showing Maximum & Minimum Temperature (°C) from Jun, 2010 to Jun, 2020

........................................................................ 15
Figure 8: Graph showing annual rainfall of Distt. Kangra 2016 10 2020......ccniciviunnns 16
Figure 9: Relief Map of District Kangra.............cccco.... WV e TR sssivssinsssvisinisistiosiiin 19
Figure 10: Elevation Profile of Beas River from its s e gé% ith Pong Dam ..... 20
Figure 11: Catchment Map of Chakki Khad Showy ,zfse .................................. 21
Figure 12: Curve Showing the relation of velocity Ma iments............. 22
Figure 13: Geology Map of District Kangra Showing cas'éAmﬂf ..... 7 T8 | ST ATOVOYO 30
Figure 14: Raw material at [Case area ..........cooovwe o hoviends ’Y'C"'t'" 53| N 31
Figure 15: View of the lease area area..........c.c.e.e. ;“..v...\ ........... }.5,., ................................. 32
Figure 16: Pie Chart showing Availability of MmeraL ............... ..,A..\; ................................ 33
Figure 17: Graph Showing production in five years...f:;‘:,k_ ......... é_u,.\(.'..g.’. .................................. 36
Figure 18: Graph Showing Production of Each Mineral in First-Yaiir .. .........c..cooooovecorersscrcreneren 37
Figure 19: Graph Showing Production of Each Mineral in Second Year..........ooiiiniiinininns 38
Figure 20: Graph Showing Production of Each Mineral in Third Year ......ccoooveiiiiinn 40
Figure 21: Graph Showing Production of Each Mineral in Fourth Yeur........oooviiiiinninninnnnnne 41
Figure 22: Graph Showing Production of Each Mineral in Fifth Year.......cccccoooiiiiiininnnnnns 42
Figure 23: Graph Showing Details of Population Distribution ..o, 44
Figure 24: Graph Showing General Land Use Pattern of Surrounding Villages............oee 45
Figure 25: Graph Showing area under Major crops in Kangra District (2017-18). .....cccoovnneee 48
Figure 26: Graph Showing area and production under Major crops in Kangra District (2017-18).
....................................................................................................................................................... 49
Figure 27: Graph Showing Production of Each Crop In District, Kangra (2017-18)........c.ccoeooue 50
Figure 28: Graph Showing Percentage production and Percentage Area Of Produce Of Each
Crop in District, Kangra (2017-18)......ccccieimmmmiesisisnarimssiiorimisassisssnissmieissisisasssmssssssssasssssssasins 50
Figure 29: Graph Showing Area in Ha Under & Produchon in Tonnes Of Vegetables in District
Kangra (2017-18)...csserererssnencssasssessessresnsrorereresosessaspessansasassnsnsasasnasasserssssasparsnasaorcansassassassreresyarseny 51
Figure 30: Graph Showing Net Irrigated Area of The State During 2006-07 To 2009-10 .......... 52
Figure 31:Graph Showing Animal Husbandry Population Kangra District-2017-18 ................ 54
Figure 32: Graph Showing Animal Husbandry Population, Kangra District-2017-18 ............... 55
Figure 33: Graph Showing Total Forest Cover in Himachal Pradesh ... 58
Figure 34: Monthly Mean Maximum and Minimum Temperature Data for Dharamshla Year
) ] R D R AN S OO KL e DT T Xt s ot A P O S 62

38



1053

My oy,
CET o gy
Jeological wing
Depte. of Judusines
shimls

A\PPROVEDP

¥itn Conatrneyp

- Yo
Tl ¥ g st ,Mn;,;y/ﬁdﬂf”‘
Wndp g MV\[A

Yide "atter No.,

5/&?4’447—/‘( 24 S“}

39



1054

MINING PUAN POR EXTRACTION, COLLACTHON OF SAND STOME AND BN MEASURING 06 9 18 MICTARES (PROCETE LAND, RIVEN BET) FROM KIAARE NO. 15471/3
VALLING £% MATEA MITE S DOOMAL MOMAL MU 864 TRA TENEI VUSRIV EETRICT AANVGRA, (OACTAL PRABETN AFFLITT FOR BENEWAL 67 51 MRANE ALt SSGN, S0
IV SUDERINAN SINCH 2 TTLAGY & 0 KANDW AL TEIIT WPAPUR HESTRIUT KANGRA AIMALMLL AR

MINING PLAN FOR EXTRACTION/ COLLECTION OF SAND, STONE AND BAJRI
MEASURING 04-99-19 HECTARES (PRIVATE LAND, RIVER BED) FROM
KHASRA NO. 1547171 FALLING IN MAUZA MAIRA DOOMAL, MOHAL MAIRA
BATRAH, TEHSIL NURPUR, DISTRICT KANGRA, HIMACHAL PRADESH APPLIED
FOR RENEWAL BY SH. PRAHL. IDWL.&O SH. SUDERSHAN SINGH, R/o

1. INTRODUCTION:
Sh. Prahlad Singh, S/o Sh.

Mg lease vide letter no. Udyog-Bhu
(Khani-4) Laghu-405/09-6658 dated l4—09—201? cxlracuon of sand, stone and bajri over an
arca situated in khasra no. 154/1/1 measuring 04-99-19 hectares (Private Land, River Bed)
falling in Mauza Maira Doomal, Mohal Maira Batrah, Tehsil Nurpur, District Kangra, Himachal
Pradesh. The extracted material shall be used in an already established stone crusher unit by the
name and style of “New Nurpur Stone Crusher Unit™.

The Environmental Clearance was granted vide letter no. F. No. HPSEIAA/2015/365/
M/s New Nurpur Stone Crusher/1402 dated 01-06-2016, is valid only for seven years and will
expire on 31-05-2023. The mining plan was approved for a period of 05 ycars, dated 02-06-2016
which has already expired. Therefore, the Department of Industries “Geological Wing™ has
issued order vide No. Udyog Bhu (Khani-4) Laghu-405/09-Vol-1I-8195 to submit mining plan
for the renewal of the mining lease.

The lease holder approached the undersigned having R.Q.P. No. H.P./R.Q.P./17/1/2011
for preparation of the Mining Plan of the site to fulfil onc of the conditions of Letter of Intent
which says that “the Party shall have to submit the approved Mining Plan under the rule 35(1) of
Himachal Pradesh Minor Mincrals (Concession) and Mincrals (Prevention of Illegal Mining,
Transportation and Storage) Rules, 2015”. The Mining Plan of the area has been prepared as per
the format circulated (Form-M) by the State Geologist Himachal Pradesh and in accordance with
the various provisions made in the Himachal Pradesh Minor Minerals (Concession) and Minerals
(Prevention of Illegal Mining, Transportation and Storage) Rules, 2015.
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MINING PLAN FOR EXTRACTION COLALCTION OF SARI STONE AND AAZRS MEAVIZIING 26 5908 NITTIARS (PRIFETE LAND, RIVER RED) VRS ANASRY S0 254/171
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AN SUTRIMAN AINCH, Myw VLLALY & 1 O KANDWAL TEVNM NUOPLM, DESTRICT NANGNA NTMALTRAL PRADCI

The mining lease area is located in the river bed of the Chakki Khad. The minor minerals
Sand, Stone and Bajri shall be used for to be established stone crusher unit by the lease holder.
On the request of the said lessee to prepare the Mining Plan, the mapping of the mining lease
arca was carricd out on 1:2500 scale with l-meter contour interval, encompassing
Topographical, Lithological and other features. The Mining Plan includes the systematic and
scientific cxploitation of Sand, Stone and Bajri from within the lease area cncompassing a

phased programme for a forestation and point of public utility.

1. GENERAL ==

1.1.1 Name and address of the qpplkm N

1.1.2 Name of the Applicant %< . . _Sh. Prahlad Singh

1.1.3 Address of the Appligai;t 33 ;":‘.;’_;T;;_ Vill. & P.O. Kandwal, Teh. Nurpur, District
1\ : S5 ¢ Kangra, Himachal Pradesh

1.2 Status of the Applicant | % ‘ Private Individual

1.3 Mineral which the Apmmmdn to mine
The applicant intends to mine sand, stone & bajri from the lease area. The extracted river

bed material will be used in to be established stone crusher unit i.e., New Nurpur Stone Crusher,
by lease holder to construction industries/ infrastructure industries depending upon the market
demand.

1.4  Period for which the mining lease area area is granted
Five years,

L5 Name and Address of H.P.R.Q.P. preparing the Mining Plan
Indresh Nath Dhiman
(Retd. State Geologist)
Sun-shine cottage, Floor above parking,
Near Anchal provisional store, Rajhana
Road, Sector-4, New Shimla 171009.
R.Q.P. No. H.P./R.Q.P./20/1/2015

1.6  Name of Prospecting Agency
The area has been discovered by the lessee and further investigated by the R.Q.P. as he

has a vast experience in mineral exploration.
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2. Location and Approach of the area (Location Map)

Please sec Plate no.-1
2.1  Toposheet details
Surveyed by Survey of India
Toposheet Number 43P/15
Scale 1:50000
| Boun Latitude Longitude
& * N, N 32°20'55.43"N 75°49'2.51"E
£ 32°20'54.72"N 75°49'1.71"E
1 27 G\ 0'48.01"N 75°49'5.50"E
O Pes 0'47.35"N 75°49'5.29"E
S\ BN '46.69"N 75°49'5.63"E
F ! 0'48.00"N 75°49'8.99"E
N Ay 0'48.70"N 75°49'8.62"E
s "4 2°20'50.24"N 75°49'12.95"E
B o 32°20'54.98"N 75°49'10.45"E
32°20'56.12"N 75°49'5.29"E
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Figure 1: e mage Sho e and Pillars

Land Use Land Cover Map of 5§ Km Buffer for Extraction of sand, stone and bajri over an area
situated in khasra no. 154/1/1, Measuring 04-99-19 hectares (Private Land, River Bed) falling
in Mauza Maira Doomal, Mohal Maira Batrah, Tehsil Nurpur, District Kangra, Himachal Pradesh.

nuYre'e RV

T
SN

Legend
A ProjecibSan
[ ounersxm

Crop Land
B Foren

B Open Forest
B shee Land
B Watec 8oy

Fi 2: L of B Lease Ar

2.2 Location Detail of the area
Table 2: Showing Details of the Area

1 154/1/1 04-99-19

Maira Maira
Doomal | Batrah Haddal

TOTAL 04-99-19 Hectares.
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N IUDENHAN SINCI B s PLNGE & PO KANDTWAL TFIVER, SURPTR, SESTRNTT SANGRA NMINAORLL 1R AGELH

Address Details
Village
Patwar Circle
Tehsil
District

2.3 Sub- Divisional Officer (Ci
Divisional Forest Officer
Sub-Division (IPH)
Sub-Division (PWD)

2.4  Distance from important places in Kilometres
1. Pathankot 22 Kms.

2 Nurpur 15 Kms.
3 Dharamshala 81 Kms.
4. Kandwal 07 Kms.
6 Shimla 287 Kms,

2.5  Approach of the Area: -
The proposed mining site is located upstream of the Chakki Khad Bridge about 9.79 Km

on the river bed. The site is approachable through a link road originating from the right bank of
the river which links Nurpur-Kangra (NH-22) at a distance of about 18 kms.
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MINING PLAN PO EXTRACTNIN, COLLECTION OF SANTE STOAT AND AGRT SOCASTINING 44 9919 HITTARES PRIV ETT LOND RTSTR BEN) FOUM KMALHE A0 154971
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£ SMDERSMAY URUM W VILLAGE & 20 KENDWAL VO NUTMUN, EHSTRNCT KANGAA ATMACIAL FRADE

Location Map for Extraction of sand, stone and bajri over an area situated In khasra no. 184/1/1,
Measuring 04-99-19 hectares (Private Land, River Bed) falling in Mauza Maira Doomal,
Mohal Maira Batrah, Tehsil Nurpur, District Kangra, Himachal Pradesh,

Looend
D Lease Aroa
®  Viage
Appeoach Rnad
— \Nage Rood
Lirtk Road

Figure 3: Satellite Image sho to hy around Lease area area and approach road
for transportation of mineral

3. PHYSIOGRAPHIC ASPECTS OF THE AREA
3.1 General

The Kangra district lics between Siwalik and lesser Himalaya. The lesser Himalaya s
located in north western India in the States of Himachal Pradesh and Uttar Pradesh, in north
central India in the State of Sikkim range from 1500 meters to 5000 meters in height. The
Kangra district cover as area of 5700 Sq. Kms in the west north western part of Himachal
Himalaya, bordered by Punjab and Chamba, Kullu, Mandi, Hamirpur and Una in north, east,
south respectively. The elevation of the district above mean sea level (MSL) varies from 500
meters to more than 6000 meters. In the district where the Siwalik rocks are exposed, the
topography represents a series of parallel hill ranges separated by longitudinal valleys. These
valleys are very fertile. The high peaks where altitude is more than 4000 meters above MSL
remains covered with snow, Many streams exist in the district are snow fed and many get water

from the rains,

10
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MINING PLAN PO EXTNACTADN/ COLLACTION OF SAND. STONT AN BASIS MEASERING 04 900 ¥ WEETAREY (PNIVATE LANDL RIVER BAD) FROM NHANRING 15610
FALLING O MAIIZA NS SOGAMAL MOMAL MATRA BATIVIN, TN, NERPON, INTTHICT KAVGRA FORACTIAL PRADCUE APPLIT FOM RENEW AL BY SF PUIHLAN SV, 0
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The Dhauladhar Mountains defines the northern limit of the district separated from
Chamba district. The peaks of these mountains experience heavy to very heavy snowfall and
exhibits precipitation and rugged topography.

The leasc is location the Chakki River bed, the left bank of the lease area is occupied
with fertile alluvial plain whereas the right bank has thc formanon of Structural Hills. The soil
mapofSlunbuﬂ'crcanbesecnmthcﬁgmy’S thgmostdomm}m 30il type is aeric fluvaquents,
these are occurring on floodplains, with mj/@m molmn'c egim \
twotypeofsoﬂoccumngtothesouﬁ\t! ’
Epiaquepts the former is characterized to have:

regime and do not have any sulfuric, placic, hPFIZOI 6 a ﬁ'aglpan near the soil surface.
The elevation map of the lease area is attached as figure 6 the elevation vales range between 806
to 405 meters. The higher clevation values can be found to the east of the lease area, however
the lowest elevation ranging from 405 m to 500 m can be found in the river bed.

nws I"fl TrE

Geomorphology Map of District Kangra E
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MINING PLAN DON ECIRACTNIN OO RTINS OF SANE. STONRAND BASK! MEASMING 04 9% 1 NECTARES [PRIVATE LANVIL RIVEN BRI FROM ENASKA S0 15000
FALLONG INMATLZE MU DORIMAL, MOMAL MAHTA MATRAI TENAL SURPIR OLYTRICT KANGAA, HIMACIAL PRADESH APPLICD FOM RENTWAL ¥V 21, PRANLAD DINGIE £0
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Soil Map of 5§ Km Buffer Around the Lease Area
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Figure 5: Soil Map of 5 Km Buffer un
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SUNING PLAN PO EXTRACTION. COLLANTIOY OF SANIL STUNE AND BAIRS MESCUNING #4093 % NECTAREY (PRIVATY LAND, RIVER RED) FROM KNACEANO 15071/
FALLIA IN MAEA NAIRA DOOMAL MOMAL SOAUCH I8 DEAM. PEZENI NUSPON, 9T TRICT KANGERL IOMACHAL PRAMESN APPLIED IR BENEWL BT WY PRANEAD SINGN, Y20

SN, SUDERSAN NTNEN, K s VTLIAGE & F 10 KINTW AL, TEFZESTE NORMOW, QIFTRICT KARGRA ATRACKAL MADTN
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Figure 6: n Map of S Km B d the Lease Are:

3.2 Altitude, General Terrain Description, with map and Contours Encompassing the Mine
area: -
The map of the mining lease area on 1:2000 scale with one-meter contour interval is plate

no. - ITl. The highest altitude of the mining lease arca is 443 meters above MSL and the lowest
altitude of the lease area is 440 meters above MSL.

3.3 Climate of the Area
The region has four distinct seasons. The area experiences severe winter from December

to March followed by sever summer season lasting from April to June. The area receives rain fall
under the influence of south -west monsoon from July to mid-September followed by post -

monsoon scason lasting up to November.

13
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MINING PLAN FOR EXTRACTNON COLLAETTON OF SANTA STONE ARD B4R AAAUVRING - 99 1% DT TAEES (PRIVATE LAND RIVEN NED] FRON ENASHANO 15471/7
PALLING IV MALES MAJES OMOMAL NOMAL NANKH B8 TRAN. TERNE. NURPUR, DINTRICT KANGEA MIMACILL MAADCTY YAPLIED PO RENEWLL HY U MEINEAD STVGN, S0
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The terrain in general has profound influence on the temperatures of a region. The
temperature generally rises from the beginning of March till June, which is the hottest month of
the year with mean minimum and maximum temperature of 25.6°C to 44°C respectively. With
the onset of monsoons by the end of the June temperature begins to fall. The drop in day
temperature is much more than the drop in’ night temperature, The night temperature falls rapidly
after the withdrawal of monsoons by nud-Sep Kdﬂz&e l_q:onth of January is cooler month with

P

e

d 1.7°C respectively. Under the

gides a8 high' as 80-90%. The highest levels of humidity

C——

are observed in the month of August. The average humidity during synoptic hours is 53% and
62% respectively, Snow fall is received in the higher reaches of Dhauladhar ranges. Average

lowest 36 %. During monsoon months,

minimum and maximum temperature are 3°C and 45°C
The general temperature, rainfall and humidity corresponding to each type is given below
in table 10 and month wise detail of temperature is shown in graph:

T : te Dis Hi
Climate Winter Summer Rainy
Period Oct.-Mid March Mid. March-June July-September
Weather Cool Hot Humid

Temperature

Mean monthly maximum and minimum temperature of last five years recorded at Kangra
is given in figure 4. Temperature vares from 9°C in winter to maximum of from 39°C in

summer.

14
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MANING PLAY FUR EXTRALCTHAV, COLLEY TAON OF CAND. STONK AN B4R MEASUNING 94 ¥9- 18 BECTAREY [POIVATE LAND, RIVEE BET) FRGM KMATRA NO 154,00

PALLING IN MALEA MAIKE DOAMAL MUAAL SUCMA I TRAN. TENSHL NTNMIR, BESTRICT KENGRA, FIMACHAL PRADESE APFian FOR RESEWAR 007 S PEANLAD USGH. A%

O TUNERSIVAY SINGIL @ v TILLAGE & PO KARDWAL TENSH, SERATIR DF TRACT RAVGRA MIMACNAL PRALSY

Kangra
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2020

3.4 Rainfall

Rainfall varies significantly with altitude of the area. The catchment area receives rainfall
due to western disturbances that pass over the north - western part of the country during winter
months. Significant precipitation in form of snow is received at higher altitude and rainfall in

valleys is received during the winter month. Rainy season generally starts from mid-July and
extends up to mid-September. During winter the rains are scarce and extend in between 15th
December to 15th February. The following Table shows the quantum of rainfall during the year
2016, 2017, 2018, 2019 & 2020 adjoining to the mining lcase arca area as per IMD.
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MINING PLAN PON EXTRACTION . COLLALTHN OF SAN STONE ARD BARS AERAUKING &4 #900 MECTARES [PRIVATE LAND RIVEN MO TRON ENACEA VO 154707
PALLING IV MADZE MAIES DNOMAL MOMAL MARKA JUETRAN TENN SRR, DISTRICT KAYRRA, AINACRLL TRANEDY AMLED row AEXEWAL WY S PEANLAD SIVGN, A0
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Rainfall in Last 5 Years in Distt. Kangra (2016-2020)
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Figure 8: Graph showing annual rainfall of . Kan m vear 2016 to 2020

3.5 Any Other Important Feature: -
The present site falls in the catchment area of Beas River. The Chakki Khad and other

streams such as Baner, Neugal roughly flow at each other and take a general flow direction
towards south west. Although, the other two streams Baner and Neugal are glacier fed from
Dhauladhar Range but, originates from NW-SE trending Ridges. Chakki Khad is Rain fed Khad.

3.6. Description of the Area in which the mining lease area is situated: -

The leasc area is situated in river bed of Chakki Khad, a tributary of Beas. The general
flow of this in this section is NW-SE of the lease arca. The adjoining area is occupied fertile
alluvial plains which is used for cultivation purposes.
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MINING PLAN FUR £XERACTION COLLECTION OF SAND. STONE AND SRS MEASUNING G499 1% HECTARES [PATVATE LANTL RIVEN AFR) FROM XIASRAND. 154711
FULLING IN MATTLE SOUIRA DOAMAL MONAL MANEE B8 TR TENN NORPOIN, D75 THICT KENGRA SISO PEADEDS AMFLIEN POM RANEW 6 87 A PRANIAD UNGKH. 30
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Kangra
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Figure 7: h Maximum Temperatur: from 2010 to Jun

2020

3.4 Rainfall
Rainfall varies significantly with altitude of the area. The catchment area receives rainfall

due to western disturbances that pass over the north - western part of the country during winter
months. Significant precipitation in form of snow is received at higher altitude and rainfall in
valleys is received during the winter month. Rainy season generally starts from mid-July and
extends up to mid-September. During winter the rains are scarce and extend in between 15th
December to 15th February. The following Table shows the quantum of rainfall during the year
2016, 2017, 2018, 2019 & 2020 adjoining to the mining lcasc area arca as per IMD.
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ALINIVG PLAN FOM EXTRACTION 7 COLLRUTION OF SANTL STOAT AND RAJRT MEASTRING € $9 1% HICTARES (PRIVATY LA RivER MR PROM EMASRE N 2521

FRLLING % MATZE MA A DOGMAL MEIAAL MAIKA BETRAM FEAH, SUNPIL OFITRACT RAMGRA MIMATTAL PADESH AFFLIET P08 RANTWAL BV M PRANLAD INGM, Y D
S SUDERTM AN SIVEI My PILLALGY & MO0 MANIWAL TENSIL VITRPUR, DESTRICT KANGRA MIMACHAL PRADIN
PART-1

PDESCRIPTION OF GEOMORPHOLOGY AND MINE DEVELOPMENT

1. DESCRIPTION OF THE AREA IN WHICH 'mr: MINE IS SITUATED

5 f“'- W /,‘ \\

D ~ Y, \

1.1 General & &

The mining lease arca lics in Chakii Khld\Whlcth a u-@
is a rain fed stream and originates from Chamba bgsncy
towards SW upto the confluence with chr Beas. ?nu(fi
district is 50 Kms while total catchment’ 15 97 2 Chakki Khad originates ncar
Janjru, on the western side of Dhauladhar Ran de of 32!2-mctcn above mean sea
level in Chamba District. The Dhauladhar from water divide between RJvcr Beas on the southern
side and River Ravi on the northern side. The Chakki River then flows through the Nurpur
Subdivision of the Kangra District then it follows the Boundary of te Himachal Pradesh and
ultimately flows in the Punjab before joining the River Beas at an elevation of 258-meter above

of Beas River, The Khad
eral flow of this Khad is
the Chakki Khad in Kangra

mean sea level.

The Catchment of the Chakki Khad is shown below:

Length in | Catchment | Perimeter | Origin | Confluence(in
Chakki Khad (Right Km Area in of (in Meters)
Bank Tributary of Beas Sqm Catchment | meters) above MSL
River) in Km above
MSL
SO0kmin | 364kmin | 130 kmin 880 at 2
Kangra Kangra Kangra entry
point in
Kangra
1 Sannsar  Nadi 3 3 10 1188 880
(left bank
tributary of
Chakki Khad)
2 Hatli Khad (left 10 29 29 1036 486
bank tributary
of Chakki Khad)
3 Jabbar Khad 24 217 69 1490 403
(left bank
tributary of
Chakki Khad)
3.1 | Harar Khad (left 8 38 33 1470 580
bank tributary

T ——————————— e ——————————
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MINIAYS LAV PO CXPHAL FION/ COLLACTIIN OF GIATDL STONT AN AAREAEESIRING 245010 KOCTANEY (PO7VCIT LAND MIVER AED) FROM ET0ARE VWO 154711

PALLING I% SOHES AMER DOOMAL MONAL MATES RATRAN TINUL AUMPUN, DINTRACT KANGRA. IIMACNAT PRADEXT APPLIED POR RENEIAL 87 AN PEAHCADL STYGN. Lo

I SUNERSNAS GINGH K w VTLAAE 8 20 KANDWLL TRIRAR NURPUR AESTRECT KAVERA MMACILLL PUALESH

of Jabbar Khad)

3.2 | Gareli Khad(left 16 73 47 627 37
bank tributary
of Jabbar Khad)

30 18 620 520

&

3.2.1 | Gard Khad (left
bank tributary
of Gareli Khad)

3.2.1.1 | Lamba Nala (left 3 4 10 680 596
bank tributary
of Gard Khad)

3.2.1.2 | Sukhala Khad 6 605 540
(left bank
tributary 0

Gard Khad)

4 Bari Khad 12 520 401
bank tribu
of Ch

Khad)

5 Balir Di Khad 20 510 304
(left bank
tributary of

Chakki Khad)

1.2 Name of the River/Stream Bed on which the mining lease is situated
The lease area lies in the braid of Chakki Khad.

1.3 Drainage System
It forms part of Beas Drainage system
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MINING PLAN FOR EXTRACTION, COLLAETION 68 SANE STONE ANVD BASRI MEAIINING 06 99 1% NECTAREY [PRTVATT LANI, NIVER INT) FROMN KNAIRS N0, 1 N
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Relief Map of District Kangra
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1.4 Type of Drainage
The primary tributaries above 430 M.R.L exhibits dendritic type of drainage pattern and

then to its downstream side show sub-dendritic type of drainage pattern.

1.5 Origin of river/stream
The Chakki Khad originates at height of about 3212-meters near Janjru village and joins

Beas River after travelling a distance of about 35 Kms in Kangra and 20 Kms in Chamba
District.

1.6 Altitude at the origin:
About 3212-meters above mean sea level in Chamba District The highest point of the

lcase arca lying in the river bed is 443 meters above MSL.
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1.7 Geometry of the Catchment of the River impacting the Replenishment of Deposits
Geometry of Beas River

Total Area of catchment = 808 88 Sq Km.
Perimeter of the catchment

Number of tributaries on right bank
Number of tributaries on left bank
Stream order up to lease area
Highest Elevation

Lowest Elevation

Total length of stream

Length of the stream upto lease area
Maximum Length of watershed
Maximum Breadth of watershed T = 26.5 Kms
Total Area of catchment upto Lease Area =357.85 Sq. Km
Total Elevation Loss upto mining lease = 2508 meters
Width of River at mining place =300 Meters

Profile of Beas River Bed

Profile

32000

2500 '\

2000
Lease Area

1500 \

...
=
/

Elevation (M.S.L.)

500 e ———

70 80 s 100

o

Figure 10: Elevation Profile of Beas River from its origin to its confluence with Pong Dam

20

56



1071

MINING PLAN FON EXTRACTION, COLLAUTIN OF KAND. STONE AN BAJR MERSURAYE 84 59 1% JICTARES (TWIVATY LAND. A7VFR NED) FROM KNATES No 156714
FALLIVG Iv AATZE WATRA DOOBMAL MOMAL MAIRE RATRAN TEMIN SUTNME, SRFTENTT KANGEA MINACUAL PXADIRY U'PLILD PO RENTWAL B SV PRAUULAD VAN, X0
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Figure 11: t of ad Sh Area

1.8 Annual Deposition of River Bed.
The river has sufficient capacity to replenish almost equivalent to the stress on the lcase

area so no rotational mining has been proposed. The annual deposition of river borne material
mostly takes place during monsoon season when the river is in full spate and annual deposition
varies from 6.0 cms to 2.0 cms in general depending upon the location. However, the pits
excavated during previous year mining are filled up completely with the deposition of new
sediment load. The mining lease area is located at the mature stage of the river with gentle slope
and the velocity can be seen from figure 9. Apart from this, the width of the khad is 300 m in the
lease arca which further decreases the flow of water.
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SUNING PLAN FON EXTRACTIOS S CORALUTINN OF SAND. STONE AVH A0S MEASTUING 04 9919 HICTAREY (PRIVETT LANIL BIUTE BEL) FROM AMALEL S0 S8/ /4
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Velocry (cmvs)

Grain size (mm)

1.9 The Competency of River/ Stream at the Mining Site
The general competency of river as observed at the place of mining is high and it carry

the size of boulder of more than 12-30 cms x 10 x 40 cms * 9 x 24 cms.

1.10 Meandering Pattern of the River near mining site
The highest flood level is 443 MRL. The river shows the braided pattern in this section of

river profile with highest flood level of 1.5-meters to the lowest flood level of 0.5 to 1 meter.

1.11  Altitude of the Mining area
The highest contour in the lease area is 443-meters and lowest contour being 440-meters.

1.12 Description of the Ground water table in the Mining Area, before and Post Monsoon.
The arca is located in the Siwalik system, which consists of boulder bed and has

minimum water retention capacity, The area is a hilly terrain as such cannot have any regular
water table but the percolated water comes out in a shape of spring at those places where there is
non-pervious formation is available to stop the water from further flow. After monsoon period
the springs can be seen functional in number of places but the intensity of discharge start
reducing at September and most of the spring goes dry after November and the major source of
water remains along the course of the Khad.
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MINING PLAN FUR EXTRALTION COLSRETION OF SANG, STONE AND MASAT EATURING 04 #9-1 8 METTARES (MRIVATE LANI RIVER SEL FROM KIASKA NO. 150371
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2. GEOLOGY

2.1 Geology of the Catchment Area
In Himachal Pradesh Geological history m back to the archacan proterozoic transition

although the actual Himalayan M% bulldlﬂgupg‘k place only during Cenozoic era. The
Himalaya is a classic example of caftinent and conuncm colhsﬁon due to convergenl movement
of Indian plate toward the Eurasnalj pl}le It compnse’ two coritrasting tectogens with their own
distinctive geological history. Thc vxdmg line Wn these two tectogens, represent a major
tectonic discontinuity and is dcsngnhwd by several local name. However, it can be collectively
refer to as a Main Central trust and on ejthér side of ihis thrust the tectogens display contrasting
stratigraphic and tectonics features indicating convergcncc of two alien blocks. These are the
lesser Himalayan tectogens and the tethys Himalayan tectogen.

Chamba Basin

In the Chamba area, falling between the Pir Panjal and the Dhauladhar Ranges of NW
Himachal Pradesh, a thick sequence of Proterozoic and Upper Palacozoic-Mesozoic formation is
exposed. These formation link up with similar rock type of Bhadarwah in Jammu and Kashmir in
the NW and the Proterozoic rocks are the continuation of similar rocks of south western Lahaul.

The Chamba formation, which forms the upper part of the Proterozoic Salkhala Group,
appears prominently in the core of an anticline in the NW corner of Chamba and also as a long
and narrow band along the SW part. The Chamba formation comprises a thick sequence of
metagreywacke, slate and phyllite with strong flyschoid characteristics. It is immed by the
Manjir Formation which succeeds it along an unconformity followed by a broad belt of the Batal
Formation, also called as the Katari Gali Formation in Bhadarwah-Bhallesh.

Study by the Geological Survey of India has brought out that much of what was carlicr
identified as the Salooni Formation in Chamba is Actually the extension of the Terminal
Proterozoic Batal Formation of Lahaul arca and the Manjir is actually its basal unit.
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Manjir Formation

The Manjir formation overlies the Chamba formation of the Salkhala group with an un-
conformity. It borders the Chamba Formauon in NW, W&SW part and continues SE towards
Karsog and tums around and cxtcndyfﬂ)p-‘&dlurama. The Manjir Formation comprises chiefly
lenticular thick bedded or ‘ oo":’ tdg\eﬂ: with subordinate sand stone and

intercalated argillites. The matrix

are several units of diamictite

& ffely noticed. The clasts are poorly sorted
ranging from grit to boulders in size anto subrounded in shape. The clasts matrix
ratio is highly variable and some phyllite magaclasts have slaty cleavage, the orientation of
which discordant implying an earlier phase of deformation (Rattan-1973, Thakur & Pande-1972)
possibly in Mesoproterozoic. The overall characteristics of the diamictite point to glacio-marine
origin (Tandon & Thakur-1976) This may actually coincide with the globle proterozoic glacial
phenomenon witnessed in all the continents other than Antarctica.
Batal Formation

Manjir is succeeded by the Batal Formation without any perceptible break. It is also
infolded with the Batal and even occurs as imbricates. The Batal Formation, as described in the
Tethyan belt of Lahaul-Spiti-Kinnaur basin. comprises dark grey carbonaceous slate and phyllite
with interbeds of quartzite. At places lenticular bands of dolomite are seen in the basal part of the
Batal Formation closer to its contact with the Manjir Formation. These dolomite bands are also
associated with magnesite.
Salooni Formation

The Salooni Formation is infolded within the Batal Formation and it comprises black
shales, slates, calcareous slates and lenticels of limestone. Modiola lidarensis, spiriferalla rajah,
Products sp. are some of the fossils found in Salooni(Datta and Bhattacharyya-1975). This
assigns permian age to the Salooni. Associated with its rocks there are basic lava flows
correlatable with the Panjal volcanics of Jammu-Kashmir. However, the lithostratigraphic
position of various lithounits with regard to the lava flows has not been worked out. The exact
correlation of permo-Trias units of Chamba with those of the main Kashmir basin has to await
more detailed classification of Chamba Rocks and also the discovery of additional fossil beds.
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From the locality Swanthith, plant remains have been recovered (Srivastva & Kumar-1992),
These are variously compared with the Glossopterid leaves which point to a Lower Permian age.
The plant bearing beds may correspond to the Nishatbagh Formation and the Spiriferalla rajah
bearing beds are equivalent of the Zewan Formation of Kashmir, The Salooni Formation of
Chamba needs more detailed study and classification.

Kalhel Formation "

The Kalhel Formation no(u;il lies the Salooni. It comprises mainly greyish blue,
grey and yellow limestone and dolonmcs mtcr—bcddcd grey quartzite in the upper part.
Limestone contains fossilsof cnonmds R lh&l ‘rer part. A teleostean fish saurichthys Agassiz
1834 has been reported from the topnos(’ bed Of Kalhel (Dalmon Formation, Mishra etal. 1990).
The Salooni and Kalhel represent the méjor Pcnno-Tnas marine transgressiv event in the
Himalaya , which is common to the Bhadnwah area of Jammu (Sharma, 1977) and the Tandi Belt
of SW Lahaul. The Chamba bMIly the extension of the Bhadarwah basin and these two
together constitute a larger Permo-Trias basin in NW Himalaya.

Siwalik Group

The Siwalik Group in the Himachal Himalaya forms a parallel foot — hill belt in the Sub-

Himalayan zone, extending along the southern margin of the Palacogene Sirmur Group belt from
the Ravi to the Yamuna and forms part of the larger Sub-Himalayan mcga belt extending from
Potwar basin in NW to the Arunachal foot-hill in SE. In the Himachal Himalaya it has maximum
width between Hoshiarpur and Jogindernagar.
The Siwalik sediments,though occurring as an independent structural belt, are also seen to
overlie the Muree in the Jammu.sector of the Kashmir Himalaya and the Kasauli in the Himachal
Himalaya. Pilgrim (1910) recorded a gradual transition from Muree beds to Lower Siwalik in rhe
Rawalpindi and Jhelum districts of Pakistan and from Kasauli to Lower siwalik (Nahan) in the
Himachal Himalaya. This fact assumes importance because there is a tendency to ignore this
normal relationship between the Siwalik and Sirmour Groups at Dharamsala, Sarkaghat and
Nalagarh.

At Haritalyangar near Bilaspur, the Lower Siwalik is seen resting on the Dagshai with an
unconformity, which is described as the most striking discordance in the whole sequence of
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freshwater deposits and evidently
Pascoe, 1964).
The Siwalik Group is divigite into thre@subgrauis respectively the Lower, Middle and

ol " Y

k@nod of considerable earth movements (
\ \Wirkg, /,}r/ .
\’

T

Upper on the basis of lithos!
Lower Siwalik Subgroup

boundary of the Lower Siwalik dm NGLEn 7» . surface in the Jawalamukhi sector. In a deep
well drilled in the over thrust block of the Jawalamukhi Thrust, however, the Lower Siwalik is
found conformably is also marked by an increase in the percentage of heavy minerals giving a
dark appearance to the rock and incoming of less rounded heavy minerals like staurolite and

unstable types like zosite and epidote.

Table 4: Lithostratigraphy of the Kangra District

Sub Lithology Thickness
Group (approx.)
Upper B) predominantly massive conglomerate with red and orange clay | 2300 m
Siwalik as matrix and minor sandstone and earth, buff and brown clay

stone

A) Sandstone, clay and conglomerate alternation.

Middle B) Massive sandstone with minor conglomerate and local | 1400 m. to
Siwalik variegated clay stone. 2000 m

A) Predominantly medium to coarse-grained sand stone and red
clays alternation, soft pebbly with subordinate clay stone, locally

thick prism of conglomerate

Lower B) Alternation of fine to medium-grained sporadically pebbly | 1600 m
Siwalik sandstone, calcareous cement and prominent chocolate and
maroon clays tone in the middle part.

A) Red and mauve clay stone with thin intercalations of medium
to fine-grained sandstone

26

62



1077

MINING PLAN FOR EXTRALTION, COLLET TTON OF SAND ATONT AND BA/RY MEASTITING #0993V K TARLS [PRIVATE LAND, 2IVER QD) FROM KFANES Mo, 15e/0 0
FALLING TN MATIZN SEINT DOOMEL MOPTAL MAUEE B8 TRAN TEATI SUNPYSL SEFTRNCT RANGRA MSDACHAL MICLAEDY AMIED SO REREWAL JY QU PRANLAD SINGH. 570

1 SUSMRSIAY UNGM 2 PHIALE & X0 RAUDWAL TEMELL SORMDE DHTRACT KANCRA HIMACHAL PN, LI

The Lower Siwalik at Jawalamukhi is 1600 m in thickness. Several subdivisions are
possible on the basis of sandstone-shale ratio. Clasts are present only locally especially towards

the top of the formation, usually consisting of well-rounded, grey coloured quartzite, Kasauli
sandstone and Shali dolomite in lor 2 cm size. Clasts arc present locally in the sand stone
especially towards the top and these usually consxst\o(grcy and pink coloured quartzarenite
possibly belonging to either the Sundernagar Group orf(hc k)uun Formation of the Shali Group.

Further east of Jawalamukhi at the inner edge of the foot-hills, the Lower Siwalik shows
a different facies. Immediately overlying the'Kausauli, there is an unit of coarse feldspathic
sandstone and orange coloured clays. Higher up, angu!ar classts of quartzarenite and chert are
found in the sandstone. The main Lower S;wallkmqggnce consists of conglomerate ending with
boulder bed containing clasts S

In the Paror-Sarkaghat area, lying between the inner edge of the foot-hills and
Jawalamukhi, the lithology of the Siwalik is intermediate in character. The lower part of the
sequence consists of medium grained sub greywacke inter bedded with thick red clays, but
higher up in the sequence, sandstones are coarser and clasts become more frequent while clays
are less developed. The uppermost horizon consists of conglomerate with well-rounded clasts of
grey quartzite possibly derived from the Shali Group. The total thickness of the Lower Siwalik in
the western flank of the Sarkaghat anticline is 1900 m.
Middle Siwalik Subgroup

The middle Siwalik Subgroup comprises of large thickness of coarse micaecous
sandstone, some inter beds of carthy clay. It normally succeeds the Lower Siwalik consists of
sub greywacke to arkose inter bedded with clay stone and calcarcous matter occurring in
segregations rather than disseminated throughout the sandstones. The sandstones are less well-
sorted than those in Lower Siwalik. Clays are dull coloured and silty. Clasts are common in
coarser clastics, especially towards top and consist of fragments of metamorphic rocks occurring
in the Dhauladhar range and Mandi Volcanics. The thickness of Middle Siwalik 1390 in the
gorge of Banganga river, SW of Kangra. Petrologically the Lower boundary of the Middle
Siwalik coincides with the influx of kyanite in the heavy mineral assemblage (Karunakaran and
Ranga Rao, 1979).

Lateral facies changes are common. In the Jawalamukhi arca, a thick prism of
conglomerate occurs in the Middle Siwalik, which within 15 km on cither side changes to typical

———————————————————————— e —
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Middle Swalik sandy faceis. The thickness near the Beas river is 1890 m. In the Jawalamukhi
sector, the middle Siwaliks, which are of nature of channel and flood plain deposits in both NW.
At the outer margins these areas, Middle Siwalj ﬁﬂigsit’ional to flood plain facies, especially in

the lower part of the sequence. Higher up c arkosic sandstones occur. in the Bhakra gorge

.\

section, Middle Siwalik sequence is abo [t u}(lnckncss‘ ‘ i

units, The lower litho-association is 7

into two lithostratigraphic

k phg' of moderately hard, well-
bedded, medium to coarse-grained san e :":%ne overlying unit consists
mainly of thick, soft to moderately hard, djdfn-grained sandstones with thin
intercalations of red and gray clays.

Along the northern edge of the foot hills, the Middle Siwalik becomes predominantly
conglomeratic with pebbles derived from Sirmour Group and the Sunder Nagar -Shali Groups.
The lack of roundness of the clasts suggests a short distance transport. The conglomerates are
generally very thick (2000 m in Mandi area). Such conglomerates, representing piedmont
deposits are found at Bilaspur, Sarkaghat, Palampur, Bakloh and other areas, and they indicate
that the Himalayan uplift had alrcady begun with antecedent erosion.

In the Sirmour areas, on the other hand, the middle Siwalik which is nearly 2000 m thick,
consists of alternations of clay and sandstones in the lower part and massive sandstones in the
upper part. It contains a moderately rich assemblage of opaques, gamet, tourmaline, epidote,
staurolite, zoisite, zircon, rutile, chlorite and kyanite marker attended by Lithological changes in
the Siwalik points to a major change in depositional pattern, accompanied by earth movements
resulting in the area north of the Siwalik basin.

Upper Siwalik Subgroup

The upper Siwalik Subgroup can be easily separated from the under lying Middle Siwalik
on the basis of distinct Lithological change. In the Kangra area where the middle Siwalik, the
conglomerates contains clasts of basic volcanic rocks of the Mandi — Darla Volcanic with a very
thin (10 m) transitional zone between them which may even suggest a local break between
Middle and Upper Siwalik. The upper Siwalik conglomerates conation red and orange coloured
clay as matrix.NE of Jawalamukhi, in the lambagaon syncline only 600 to 900 m. of upper
Siwalik are exposed as the upper part is overlapped by the post-Upper Siwalik, Neogal
conglomerates and red clays. In these, the clasts are smaller and well-rounded than those of the
Upper Siwalik. They probably belong to the first interglacial period of the Pleistocene and
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therefore, the top of the Upper Siwalik extends into the Lower Pleistocene. The time interval
between the two represents the last phase of the Himalayan orogeny.

The conglomeratic facies of the Uppar Siwalik is found in the main Mandi Reentrant
mainly in the Lambagaon syncline and in the arca immediately to the SE of the main tectonic
divide between the Siwalik belt and the Sirmaur belt. South wards, the conglomeratic facies
comes progressively higher in the sequence, under lain by grits and arkoses sandstone. SW of
Jawalamukhi, for example, 1500 m Upper Siwalik area exposed consisting of 1040 m lower

pebbly sand stone sequence, often wﬂwm&mvm clay bands and 460 m of conglomerate

e

overlying them. This situation cpntmn& al
Siwalik is 2350 mtrs thick, dw;snble in to a low
Member 620 mirs thick. The Lower Mcmﬁwr
with thin intercalation of conglommm nn& w’
top of the formation to be identified scparm]y h
west wards, the clays are replaced bymgpssité

more in to a clay, sand stonc succession near Pathankot

Ndaun dun. At Bhakra gorge, the Upper

of 1730 mtrs thickness, and an Upper
of soft, massive, pebbly, sand stone
ays become prominent enough at the
Member, 215 m thick at Bhakra. North

Stone and conglomerates which pass once

In the outer foot-hills belt, in Janauri, the Upper Siwalik is mainly a sand stone inter
bedded with silts. Conglomerates occur only at the North western part of the structure. The
Upper Siwalik is 2300 m thick. Further south-west wards, in the planes, the sandy facies of the
Upper Siwalik extends all the way up to the Delhi-Lahore arch which separates the Punjab
platform from the Rajasthan Platform. The thickness of the Upper Siwalik decreases steadily
from 1610 m at Hoshiarpur to 445 m at Zira near the top of the arch in Punjab. In the planes
there is to be no discordance between the post- Siwalik alluvium and the Upper Siwalik.
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2. 2 Geology of the Lease Area

The leased-out area forms a part of the terrace deposit consisting boulders, stone, cobbles,

pebbles, river born bajri, and sand and clay deposit of Post-Shiwalik Formation. The rocks in the
catchments of Chakki Khad are of Siwalik Formation and Dharamshala formation. The area is
comprising predominantly the quartzite Boulders, Sand and river born bajri. The boulders are
white, spotted white, greenish white, pink, purple and dark green in colour.

The local geological sequence in the area is given in the figure 8 and stratigraphy of the

arca is given in the table -5.

T : Sh nce of Chakki

Formation Group Lithology Age
Channel Grey micaceous, fine to coarse grained sand,
Alluvium silt, clay & boulders.

Post Shiwalik Quaternary
Terrace Cyclic sequence of grey micaceous sand, silt,
Alluvium clay, and boulders
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Predominantly massive conglomerate with red
Upper )
Siwalik Siwalik and orange clay as matrix and minor Neogene
iwali
sandstone and earthy buff and brown claystone

2.3 The Nature of boulders, cobbles, sand etc.
The lease area is filled with rounder to sub-rounded boulders with prolate to oblate

cobbles and pebbles forming bajri. These bounders, cobbles and pebbles are mainly of quartzite,
granite and hard sandstone with granite gneisses and schists. The sand mainly consists of quartz
sand and feldspar sand having a mixture of amorphous and crystalline particles.

24 The nature of BouldcrlCobeelSqd/
The rocks along the banks of river in the arca rhalnly consist of Middle Siwalik

Formation having general strike direction SE to NW wnh dlppmg direction to north. During the
monsoon, the riverbed replenishes by the eroded rocks fmm tﬁc f:rc tertiary Formations, Due to
sudden decrease in the carrying capacity and competency of the river after monsoon floods, the

annual dcposmon of six to eight cm is received.

re 14: Raw material at | area
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2.5  The description of Annual Deposition with Respect to Geology of Catchment Area

Total arca Chakki Khad catchment up to the mining site is about 357.5 sq. km and it
encompasses geology from Dhauladhar granite to post Shiwalik Formation. During monsoon
scasons the river water is loaded with heavy suspended particles ranging in size from less than 2
mm to 600 mm. Since the river in the applied for area is in old stage, it supplies enough mineral
every year to cater the demand of established stone crusher. The thickness of this river borne
material is 3.0 mts. depth as gathered in discussion with P.W.D. authorities as they have noticed
in the past while digging for bridge abutments. The area granted submerges during monsoon
therefore no permanent vegetation is possible in the river bed, however scasonal grass grows in
the stable lands of the khad. For calculation of quantity of mineral one meter depth has been
taken into consideration. The nearest bridge Chakki Bridge which connects Himachal and Punjab
lies at a aerial distance of 8.5 Kms in the south west direction downstream of the lease area.

32

68



1083

MININL PLAV FOR EXTRACTRIN / COLLRCTION OF SANIL XTONE AN SUURS AEASIIEING 0879 1% NETARLS (PRIVATE LANT, RIVER LV FROM KNATRA SO 15007
FALLING 1N SEUTAA MAIE DOOMAL MOMAL MALEA N8 TRAN, TENNIL NORPIR, QESTRICT KANGIA MIMACRAL MRADETH APPLIED FOR RENTWAL KT SN PRANIAD GUSGR, 30

SIE FUMERENAN SINGH 2w VILLAGT & N O KANIIWAL TENSH, SURPU OMTRACT KASERA HIMACUAL PR ALY

3. RESERVES ESTIMATE

3.1 Percentage wise Distribution of stone, gravel sand etc.
The different constituents of river borne deposits such as boulder, bajri(Gravel), sand and

silt/clay based on size classification were considered for reserve calculation. In order to calculate
the geological reserve two pits at different locations of 1x1x1 meter werc got dug in the mining
lease area and material so excavated was separated into different size and their percentage was
worked out and this percentage was taken in to account during calculation of reserves. The
average specific gravity of the minor mineral has been taken as 2.24. The results of the test pit
dug arc given in the following table:

Table 6: Showing % f minor mineral n
1. Boulder 50% 40 mm to 600 mm
2 Bajri 30% 5 mm to 40 mm
3. Sand 15% 2 mm to 5 mm
4. Silt/Clay. 5% Less than 2 mm

Graph Showing-Avallability of Material in Percentage

Figure 16: Pie Chart showing Availability of Mineral

3.2 Estimate of Geological Reserves of Each Mineral
The average depth of sediments in the Icase area is expected to be 3 meters in total lease

arca as per information gathered from Public Works Department (P.W.D.) and following are the

geological reserves: -

Table 7: Estimate of R

#
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Name of Mineral W M“j': R Bajri | Sand | Silt & Clay | Total
7% LM | MT. | MT.(5%) | M.
@ J N A
: kS -!,A.ﬂ_{id ) -\@ ) | (15%) (100%)
Quantity in M.T. \ = 1 Yaza68 /br?F 42739 14246 284928
= s =
However, as the milgr I‘Q!cﬁis s ev r, the reserves are always renewable and
shall not exhaust as such geo c"il résm # bad has no relevance to the production size.
L

3.3 & 3.4 Estimated Mlnublé%‘fdf sand, stone and bajri (gravels) & estimated
deposition of different constituents of Mineral

Considering the vertical permissible depth of 1-meter and available mineable area of
about 42400 sqm following estimate of mineable reserves has been accounted:

Name of Areain Stone in Bajri in Sand in | Silt & Clay Total
the SQM M.T. M.T. M.T. in M.T.
Mineral
Sand, Stone 42400 47488 28493 14246 4749 94976
and Bajri

(4) MINE DEVELOPMENT AND PLAN OF PROGRESSIVE MINING
4.1  Development and production Programme for First Five years

The basic requirement of the bidder is sand, stonc and bajri for to be established stone
crusher. Hence, Bidder intends to mine Sand, Stone, & Bajri. The minerals by hand shovelling
into tractor trolleys will be transported to crusher site. As the Lease area contains prominently
mineral of river bed, the constituent does not require washing as this will increase the production
cost as a result the day or silt which is integral part of the sand wilt be sold as such without
washing. In order to calculate the mincable reserves, the following points are taken in to
consideration;

I. A Geological map is prepared and main Litho-units were marked on the plan to know the
surface spread of cach unit.

2. The different constituents of river borne deposits such as Stone, bajri, sand and silt /clay
based on size classification were considered for reserve calculation. Two pits at different
locations in the lease area of IxIx] meter were got dug in the mining lease arca and
material so excavated was separated into different size and their percentage was worked

out and this percentage was taken in to account during calculation of reserves,
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3.

Keeping in view of the replenishment factor, no rotational mining has been proposed.
Whole block shall be explored in every year

The mining shall be under taken manually and mechanical mining may be under taken if
allowed by the Government.

An average of specific gravity i.c., 2.24 is taken for the calculations of minerals potential
in the arca applied for lease.

The total available mineable area after leaving no mlmng zone of 7519 sqm by taking
into consideration the safety of banks, is about 4.'!’400 sqm.

The total available area is 85% of the lease m‘.&aﬁu leaving no mining zone as per total
requirement of the mineral per year, after Ioavnngﬁc 1/10 of the HFL.

Instream mining area has not been out ﬁqn dﬁc planmng area, annual production is
similar to the approved production as per the EC letter.

St = e
Table 8: Showing Geological Reserve in Metric Tonnes

Year Area in SQM | Reservein M.T.
1* Year 42400 94976
2™ Year 42400 94976
3 Year 42400 94976
4™ Year 42400 94976
5" Year 42400 94976
Total 474880
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Graph Showing Total Material Handling in five Years

1 Yem
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= Reserve m M.T | Areain SOM
Figure 17: h Showin v
Table 9: Table Sho and the total mineabl available after |
no mining arca
Total Lease Area 49919 sqm
No Mining Zone Area 7519 sqm
Area Availability After Leaving no Mining Zone (IN M.T.) | 42400 sqm

Table 10: Table Sh Reserve Estimation in the available Mineable

Total Area Available (IN SQM.) 42400
Depth (IN M) 1
Specific Gravity 224
Availability of Mineral (IN MT) 94976

1. The average specific gravity of boulders has been taken for calculation of reserves has been
taken 2.24 and one-meter depth is taken for calculation of reserves.
2. The Mineable reserves calculated as per the production’s requirement has been calculated in

the mineable arca.
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MINING PEAN FON EXTHACTION COLLMW TION OF SANIL STONK AND RAIRT MECIRING 04 3918 WECTAREY (PRIEATY LAND, RIVER RED) FROM KHASKE NG 1347271
PALEING 2N MAVEE SO0 DOOMAL MOIAL MR RETRAN FEMXM ATIRPUN, EMUTRICT KANGITA, MIMACMAL MADERN APFLIED FON KENTWAL Y S8 PRARLAD ONGH. L0
ST SODERENAY SIAGI 8w TTLLAGE & PO KANMKEL, TRMSTT VRN DHTRAT KANGRE MIRACNAL PRUDETN

4.2 Year Wise Production Detail:
The Chakki Khad gets replenished during monsoon and winter rains when the river gets

heavy load for a short period. The river level is raised up to 1.5-meters for a shorter spell of time.
The mining has been planned in full block up to the depth of 1-meter to give a better chance for

replenishment during monsoon and winter rainy season.

4.2 (a) Development and Production in the First Year (Plate No.-4)
During Ist Year of development and production Programme, mining is proposed in the
42,400 square meters only. The production of each mineral Constituent will be as under: -

Table 11: f Mineral in First Year
Areain | Stonein ﬂfﬂ’—j in Shy
Year SOM M.T MT. Clayin | Total
it '.,.-\\ 5 N | M.T.
1" Year | 42400 47488 2_‘8493':“ %\ 4749 94976
o AdN c
S w®
% ? ) 3

Graph Showing Mineral Produetion glurﬁ he First Year

— N 7

n N
10000 2000 oo 00X 0000 L 000 SO OO 1000
Figure 18: Gra Production of Ea in First Y

i. 47,488 metric tonnes of Stone will be fed in to be established stone crusher.
ii. 28,493 metric tonnes of bajri will be fed in to be established stone crusher.
iii. 14,246 metric tons of sand will be produced and sold in open market.
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AONIVG ZLAN FU0 EXTRACTION COLLECTYON OF SAN/ STUNE AN RAIRS MEASHNING #4698 19 BDCTARRS (PHIVATE LAND RIVER ROD) FROM FNASRE N 15411
FALLING TN MEUES MAUIRE DOOMAL MOMAL SAMA IR TEMC SURPOR (YISTRICT KASERA. HINACRAL PRACETH APPLED I REAEWAL 3Y 57 PRANIAR %00 Y
SN SUTERIMAN SINGI 80 STLLACE & P40 KANTIAL, TEHAR SHMPUS DIXINNCT KENERA IINACNAL MULDESH

iv. 4,749 metric tons of silt as associated minerals and too admixed with sand to be separated,
will be lifted and sold with sand.

Waste dump - A m\ﬁxe ofslwﬂ wnll be produced as waste which will dumped out
of the river bed after consult;ng local gram panchayat and will be later plantation or by

locals for agricultural or other household purposes.

4.2 (b) Development and Production in the Second Year (Plate No.-4)
During 2™ Year of development and production Programme, mining is proposed in the
42,400 square meters only. The production of each mineral Constituent will be as under: -
Table 12: Showing Production of Each Mineral in Second Year

Areain | Stonein | Bajri in | Sandin | S

SQM | M.T. | MT. | MT. C;:yT in | Total

2" Year | 42400 47488 28493 14246 4749 94976

Year

Graph Showing Mineral Production during the Second Year

Figure 19: Graph Showing Production of Each Mineral in Second Year
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SMINING PLAN FON EXTAA TI0N/ (COLLETTION (F SAND STONY AND SN MEATIRING 0499 5% MACTARES (MWIVATTL AN BIVEN RN ) FNOM XNASEL NO. I158/1/0
PALLANG I MALLZS MANA DHOOMAL NOMAL MATE B8 TRAIL TEMAT, SURPOM, DICIRCT BANGILG JIIWACHAL PR ADESY APPLICD FOR BENEWAL BY SN PITANLAD VIVEN, Y0

U SODERIIAN NONCH, Kw VILAAGE & # 0 KANDWAL, TEMSTL NURIOW, INETRICT KANGIHA IMACHAL PRADKDN

i. 47,488 metric tonnes of Stone will be fed in to be established stone crusher.
ii. 28,493 metric tonnes of bajri will be fed in to be established stone crusher.
iii. 14,246 metric tons of sand will be produced and sold in open market.

iv. 4,749 metric tons of silt as associated minernls and too admixed with sand to be

.,‘*

separated, will be lifted and sold with san/d/ - N
Afforestation — As the lease arca lies ;n the centre of thenver bed so there is no scope
for plantation in the proximity of the n’umn;> site. Tﬁemfore. the auctioned holder will do
the plantation in consultation with the'concerncd dcpamﬂm
Protection of banks —A retaining structure will be constructed at C 2 with dimensions L
X B X H=20m X 2m X 2m to keep a check on river flow as marked in Plate No. 3.
Waste dump — A mixture of silt and clay will be produced as waste which will dumped
out of the river bed after consulting local gram panchayat and will be later plantation or
by locals for agricultural or other houschold purposes.

4.2 (¢) Development and Production in the Third Year (Plate No.-4)
During 3™ Year of development and production Programme, mining is proposed in the
42,400 square meters only. The production of each mineral Constituent will be as under: -

T : Showin u of Each Min Third Year
Silv/
Areain | Stone in | Bajri in | Sand in
Year | goM | MT. | MT. | MT. C;:"T" Total

3™ Year | 42400 47488 28493 14246 4749 94976
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MINING PLAV JO8 EXTRACTION COLLECTION OF SAAD. STONE AND SR ASEASUINING 86, ¢5- 19 NECTAREY (PRIVATE LANI RIVER BED) FRON XOASRA NG 2247171
FALLIVG PY MAUZA SN DOUNAL, MOILE MRS S TRAN TEAMSI NUNMIR DESTROCT KANGRA MMACHAT MRADETH APPLIED FOM RENIWAL T S FRANLAD 36N, /0

M CUNPRENAN SINGN B/ VILLAGE & 70 SANDWAL. TENWL NUMFUR, DISTRINT KANGRA. ATVACRAL Moo

Graph Showing Mineral Production during the Third Year
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: on of Each Min in Third Y

i. 47,488 metric tonnes of Stone will be fed in to be established stone crusher.

ii. 28,493 metric tonnes of bajri will be fed in to be established stone crusher.

iii. 14,246 metric tons of sand will be produced and sold in open market.

iv. 4,749 metric tons of silt as associated minerals and too admixed with sand to be

separated, will be lifted and sold with sand.

Afforestation — As the lease area lies in the centre of the river bed so there is no scope
for plantation in the proximity of the mining site. Therefore, the auctioned holder will do
the plantation in consultation with the concerned department.
Protection of banks —A retaining structure will be constructed at C-3 with dimensions L
X B X H=20m X 2m X 2m to keep a check on river flow as marked in Plate No. 3.
Waste dump — A mixture of silt and clay will be produced as waste which will dumped
out of the river bed after consulting local gram panchayat and will be later plantation or
by locals for agricultural or other household purposes.

4.2 (d) Development and Production in the Fourth Year (Plate No.-4)
During 4™ Year of development and production Programme, mining is proposed in the

42,400 square meters only. The production of cach mineral Constituent will be as under: -
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MINIVG PLAN PO CXTRACTION COLLECTIIN OF SAND. STONE AND BAJN] MEATURING 94 9% 19 AFCTARES [PRIVATY LANT, RIVER B0 FROM KRAKS N0 154/
FALLING 1w MANAS NASA DOOMAL, MOTAL SANES RETRAUR TARSH SURPUY, DITHNT KAWGRA SINMACRAL PRALES APFLIRL 0N EANEWAL U1 O PUANLAD SVGKH. L0
§A AU REMAN LN e PILLAGCE & FO AN £ PEMIIE NORPUR DASTHACT NAVERL NINMACNAL PR

4: Showing Production of Mineral in Year
Vear | Areain | Stonein | Bajri in | Sand in Cf:"’m o
SQM M.T. M.T. M.T. M’T

4™ Year 42400 47488 28493 14246 4749 94976

Graph Showing Mineral l‘roduc(lqn dnﬁ&'!\hc Fourth Year
oael _-\.?/ﬁ\

Toral

Silt/ Clav in M.T
Sand in NLT
Raiti M
5 M1
\s SOM
10000 20 300 0000 50000 OO JTOOO0 20000 AL 8 I N
Figure 21: Graph Sh cti Each Mineral in F r

i. 47488 metric tonnes of Stone will be fed in to be established stone crusher.

ji. 28,493 metric tonnes of bajri will be fed in to be established stone crusher.

fii. 14,246 metric tons of sand will be produced and sold in open market.

iv. 4,749 metric tons of silt as associated minerals and too admixed with sand to be

separated, will be lifted and sold with sand.

Afforestation — As the lcase area lics in the centre of the river bed so there is no scope
for plantation in the proximity of the mining site. Therefore, the auctioned holder will do
the plantation in consultation with the concerned department.
Protection of banks —A retaining structure will be constructed at C-4 with dimensions L
X B X H=20m X 2m X 2m to keep a check on river flow as marked in Plate No. 3.

P ——————————————————————————— e —————————
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MINPSG PLAY FUR EETAACTION COLLAUTION OF SANN SPOVE AND SAIRS MASAIHAY, 00 o0 10 MACTANES (MAIVATE CANM. RIVER NP FRON KNAMEANO 138/ 00
FALZING AN AALLEA MAGEE DOONAL MOPIAL MANES S0 PEAN. DUNGE RENPIR DISTRICT KONCHA. MINMACTON PADECE ARPLICH POR RENEWAL MY SN PEANLAD B%6H 37
EM SOERSMAN SINGH N e VIDEAGE & F O AANDWAL FEMII NUNPUR, ISTRICT KANGRA, (FPACIRAL PR Do

Waste dump — A mixture of silt and clay will be produced as waste which will dumped
out of the river bed after consulting local gram panchayat and will be later plantation or

by locals for agricultural or other household purposes.

4.2 (¢) Development and P:pducdon in the Fifth Year (Plate No.-4)
During 5"' Ym(s oﬁdg@lopmcm and ptoductlon Programmc. mmmg is proposed in the

Silt/ Clay
in M.T.

Total

5" Year

4749

94976

1o SO 0 40000 SO0 Ly TN RO aYn 1O

F 22: i in Fifth Y
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MAANGE PLAY PO CXTHACTAY | CILLACTION I SAND XTONE AND RAIRE MEASURING D499 1% NBCTARES |PRIVATE LANK, WIURK RED) FRON KNASES N (247371
FALLIVG IN SAUZA SADR§ DOOMAL, SUNAL MATA IEYRAN PXAOT NUMPLIR, OITRICT IAVGRA, FIPMACMAL PRADEN AFPLIED FON RENTIAL Y W PRARLAD SV 59

SH. SIDENINAN NINVGI, B VTLAAGE & PO SANTROG, TR SITRAOTL DOSTRIVT KANGTE HINACHAL PRADKN

i. 47.488 metric tonnes of Stone will be fed in to be established stone crusher.
ii. 28,493 metric tonnes of bajri will be fed in to be established stone crusher.
iii. 14,246 metric tons of sand will be produced and sold in open market.
iv. 4,749 metric tons of silt as as:.ocnatcd minerals and too admixed with sand to be
separated, will be lifted audsold with sand \
Afforestation — As thc’feasc area hes the’ of the river bed so there is no scope

for plantation in the prmumny of the muvng sﬂa erefore, the auctioned holder will do
the plantation in consqltahon with th@ ?hccmed depan.me

Protection of banks —A retaining stmgmrc u_/ﬂj be constructed at C-5 with dimensions L
X B X H=20m X 2m X 2m to keep a check on river flow as marked in Plate No. 3.
Waste dump — A mixture of si.ll éﬁa;iay will be produced as waste which will dumped
out of the river bed after consulting local gram panchayat and will be later plantation or
by locals for agricultural or other household purposes.

4.3 End use of mineral
The extracted/collected minerals will a captive source in an already established stone

crusher unit by the name and style of “M/s New Nurpur Stone Crusher™.

4.4 Detail of Road transport: -
The lease is in the river bed and there is very low to no traffic from the lease area till the

stone crusher unit. The main connectivity of this is with the Pathankot-Mandi National
Highway. This National Highway is in good condition enough to bear the additional truck/
transport created by the operations of the stone crusher unit.

As per proposed production of 90227 metric tonnes of material, shall be transported in a
year by trucks, At this rate only 300 metric tonnes of material shall be transported at an average
per day (Total working days 300/ycar) for which an average 20-21 trucks with 15 metric tonnes
capacity are required.
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ARINEINL PEAN POR EXERACTION/ COLARETION OF SANTL XTONE AND BARE MEAVURING ¢ 9800 BECTARIN [FRIVATE LAKO KIVER RED) FROM KMALRE A JEa/8/8

FALLING TN MRIEE MANCE DAL, NOMAL NANA RATRAM. TENNIE WURPIE DENTNNTT SUNGRA AIMATAL PRADETH APPUIETY FON RTNEWAL Y S0 PRINLAD \TNGM, &N

S SUTHERANAN SINGTE Ko SILLAGT & #.8, RANDWAL TENGR SURPUR JUSTRAT KANGEA ATMACHAL PRATRIN

PART -1l

1.2

=
-3

Name of = K

Sr. No. Villages Fc_p '§.
°©

[

Male
Population
Female
Population

 § Maira Batrah 327

2
o
)

Lihora 65

L
<
w
n

Dumal Kaila 264 134 130

Nala 211 111 110

bl Pl B B o

Parnala 263 129 134

Graph Showing Population Distribution of nearby Villages

Figure 23: Graph Sh of ulation Distri

Socio Economy of the Village
The general economy of the village in agriculture and animal husbandry based and

people go to find out job opportunities in for flung industrial arca outside the state of Himachal

T ———————— e ———
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MANIVE PLAN PO EXTRACTION/ COLLACTION OF SANTL STONE AND BAJAY MEAMIRING 9899 19 T TARES (PATVATE LAVR SIVER WED) FROM KHASRA N8 15000
FALLING TN MADZE MASET DOOMAL MYIWAL MATEE BETRAN TERSE SURPMUR, MISTANT CESGEA MUMACILAL PRADEN UPFLLEY SO RESEW AL UY S FIAMLAD SINAN, 10

A CLENTIA Y AN e PILLALT A MO AN AL TRUSH NERAL INATRNT KANCAL NINACNAL PR 1D

as there is no industry in the nearby arer [ he
entreprencur may be of small magnltudv. sﬁali add'to thlrcc&gqmy of the people. The people who

any job opportunity created by any

are offered job in the mining as well in thc stone r, shnij a local employment at the door
and such worker in the off hours, shnll be ﬂ:le ,&gk‘l’bolﬂ Eﬂr their retinue agriculture and
livestock. j\ - 3 /
G- 2 _._:)
1.3 Land Use Details of Surrounding Es near the auction area
Table 17: Details off the lease Area in Hectar
L~ = .g PO =
sg | E| g [LEJ 3| 3 |EEg 23
w B0 < 4] = = B0 o s & : -
Sr. No. E = 5 |28 g =z =£| B
55 | 3| £ |ZE9 E| § 3| i
. = 2| & 513 g Sz
Maira
1. Batrsh 308 63 152 B 1 1 26
2. Lihora 71 54 B 2 0 0 0
3. Dumal Kaila | 319 177 60 13 2 2 2
4. Nala 178 135 A4 5 0 0 6
8. Parnala 112 55 7 0 5 8 |

Graph Showing the General Land Use Pattern of the Surrounding
Villages near the Lease Area

Muaita Batra Lihora Dumal Kaita Nala Pamala
" Arpa n
. N g RN L 33 La
" mng La o 1 |

8 Cultyrable Waste Land

Figure 24: Graph Showing Gen Lan Pattern of Surrounding Vill
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AUNING PLAY SOM EXTAACTION COLLATTIAN OF LERI FTUNE KD BAINS MELSUNING 80 9908 MAUTAREY (MUVATE LANTL HIVER HED] FRON KNALEANO 154/1/1
PALLING AV MATTZE MATIE DOONAL SOULAL MARGE 8 PRAN, TR0 AONR DOSTRICT KAWL AUMACHAL PRADIENTE APPLIED Fom EENOWAL 1Y S0 PRANLAR SINGM, 50
M. SODEXTAAN SINGIC X /p VTLLAGE & 10, KENDWAL, TRMITL NUNPUN, DEETRICT KANGRA WINACHAL FRADCOY

1.4  AGRICULTURE
Agriculture is the main occupation of the people in the District, having different types of

soil and agro-climate condlmﬁfgkm quite suitable for the growing of various types of
18 L rl ~

cereals vegetables, tempgfaté ind ruitsignd other crops. The major crops grown in the
district are wheat, Pad Mm . Baflew, : ides these, potato and a variety of vegetable
like green-peas, caulifloer, cabbage, spina toes, ctc. are also grown in the district. The

: 4 ion depend on agriculture and activities
allied to it for carning m.hwthdf 1 of the land is un-irrigated and depends upon
the rainy season. The part Wi&igated and the irrigation facilities are provided by
lifting water from streams, shallow Dug wells and medium to deep tubs wells in the valley arca.

The source of water type of irrigation can be classified in to following five classes.

I Lift irrigation scheme

2 Well used for irrigation

3 Well use for domestic purpose
K Kuhls

5 Tube wells

The water flows throughout the year in this khad. The land holding in the district are
small and scattered. The farmers grow more than two crops in a year so as 1o get maximum
production from the land. The crop rotation followed in the district is:

I Maize- Toria-Wheat

IL Maize-Potato-Potato

1. Maize- Toria-Wheat-Baisakhi Moong
v Paddy Wheat

\Y% Maize-Wheat

Wheat and Maize are major crops of the district. These are followed by gram, Paddy and
other pulses. Besides these, Barley, Ragi, Mustered, Seasmum and Sugarcane are also grown in
the district. Peas, Carrot, Cabbage, Ladyfinger, Tomato, Brinjal, Capsicum, Cauliflower,
Cucumber, Pumpkin etc. Vegetables are also grown. About 95% of the total cultivable area in
the district is rain fed. Hence production of the district mainly depends upon rain.
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MINING PLAN FON EXTNACTION / COLAOCTION OF AAXO 1 TORE AND BASKT MELCTRING 04 99 1% MEETARES (TNIVATE LAVLL POV NE) FROM KT ERA N0, 1840
PALLING 0% MAES MANY DOOMAL SMOVOLL SATNA BETRAIL TN, SURPOR, DICTRICT KANGAA FUMALNAL PRAIESIE AFPLAN T BESEW AL oY PRANLAD SN LD
(0 SUTERENAY IING £/u TRIANGE & # & KANTIPAL TEMSY SERRIR, RICTRIT AASCRA HIMACKHAL PRADEA

: Table Sho Crop P,

June [ July l Aug I Sep | Oct ] Nov | Dec I Jan | Feb [Mar | Apr ] May
Maize Wheat Maize
Maize Toria Wheat Maize
Maize Patato Wheat Maize
Maize Potato Potato Maize
Bhindi Cauliflower French
Bean/Tomato/brinjal/CapsicumCucubits
Sesame .Sﬂ%a/G.Sarson
Ginger/Caucasia/Turmeric | Potato -~ [ Whea¥ - " | Ginger
Paddy Potato }
Kulthi Mash [T [B:Sarson/Raya/G. Sarson/Taramira(Eruca Sativa)
Mash Wheat >
Maize+ Mash Wheat -
Arhar '
B = il
Table 19: Table Showing A ¢ Area Under Major Cr Kan

2017-18)
In Hectares Wheat | Maize | Rice | Barley | Pulses | Chillies | Ginger | Oil

Seed
Production 86828 | 56610 | 36511 | 2566 | 4170 2 23 2383
Percentage 4592 | 29.94 | 1931 1.36 2.21 0.00 0.01 1.26

Arca
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MIEING PLAN FOR EXTRACTION, CVRARETION GF LAND STONE ANT RN AERSHRING 2059 18 MECTARES (SRIVATY LANI SITER MED) FAOM KMALRENS 250/000
FALAISE 1o MAUZE MARA SODMAL AOALAL SALES BATIAML PEMUL NSRS DECTRICY MANGRA MIMACHAL PRANESSN AFMLIED 20N RENEWAL BT S PRANLAL SINGHL X0

OV SUTMRAMAN ATVEM, X e VILLALE & 0 SONDAVAL TN STIRLN, OFYTRMY KANGRA NINALHAL Padiiw

Agriculture: Area Covered under Major Crops, Dist Kangra
2017-18
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Wheat Maze fce Barley Pulses Chillies Oirigper Ol Seed
W Aren in Hects

Figure 25: Graph Showi istrict (2017-18).

able 20: Table Sho A ture Area U ajor Cr District, Ka 017-
18).

In Hectares Wheat | Maize | Rice | Barley | Pulses | Chillies | Ginger | Oil

Production 86828 | 56610 | 36511 | 2566 | 4170 2 23 2383

Percentage 4592 | 2994 | 19.31 1.36 221 0.00 0.01 1.26
Area
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MINIVL PLAN FON EXTRAGCTION 7 COLLEETION OF SAND. STHONE ANV RAJRS MEAUNING 06 59 18 MOCTARES (PRICATE CANTL RTVIR REN T FROM KesRa sa 154797
FALLING 2% MAKEA MAIKN POGMAL MITHAL MATRA IVETRAR TIZENT STRTUR, DSSTRRCT KANGITA MACAAL PRABESI AVFLATT I AENESAL NY LY PRANLAD EISCH. LY

SIT COMENSHAN SENEI 80 VIELAGT & P20 NARIWAL TRRAN SLUSTY QULTRM T KASCAL Wraacmar DAY

Agriculture: Area Covered under Major Crops, Dist Kangra
2017-18
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26: Graph Showing area and under Major in Kan rict

(2017-18).

Table 21: T.

le Showin:

of Each

In District Kan

2017-18

In Hectares

Wheat

Maize

Rice

Barley

Pulses

Chillies

Ginger

Oil
Seed

Production M.T.

190985

125815

50512

4958

8038

162

1377

Percentage Area

50.02

32.95

13.23

1.30

2.11

0.00

0.04

0.36
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MINING PLAN FON EXTRATTRAY, COLLECTION OF SAWI STOVE AN RURT MESTIRTNG S4- 0% 1% JXTARES [PRIVATE LANT &IVER REP ) RO KKAGRE N0 158000

FALLING 1% MATTER SALRA DYIOMAL, WONAL MANCA BEPRAN TEMSH ACUME, DR TRM T SANGEA MIMACIAL PRADSOY AFPMLIEE PR RERTN AL BY DN PREAILLAD UACH L0

A SRR AN AANCH B STLLAGE & PO NAMIIVAL YXRSIE SOMPUN, DICTIICT KANCRA NINACHAL PRUNIN

Agriculture: Production under Major Crops, Dist Kangra
2017-18
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Figure 27: Graph Showin uction of Each I -18

Percentage Area and Production of Crops in Kangra District
2017-18
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re 28: Graph Showing Percentage production and Percentage A Of u f
Each Crop in District, Kan 2017-1
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MIVIVE PLAN FON CXTRAUTION COLLES THON (F SAVIY STUAY AND A MEAVUNING 04 9% 1% NOCTANES (PTVATE LAND, RIVER BID) FRON KNS w0, 154,77
FALLING (N MAMZS MARA DOOMAL, MOIEET, MATTA TR TERSI, NERAOH, SESTRICT KANGRA IIMACHAL PRATESN APPLUD PN NESEWAL BY OF M0 AMLLD Syl To
I, COERSICAN VG, /0 VILLAGE & PG KANUWAL TEMYR. SURMPR, DIYTICT EAVERL MIMLCHAL FRADIN

Table 22: le Showing Area in H r & Production In To Vegetabl
Name of vegetable Potato | Other vegetables
Area under crop in Heets 1400 17920
Production in tonnes 8283 181537
Area and Production under Vegetables and Production in Dist.
Kangra 2017-18
200000 L
180000 : .
160000 %
140000
120000 D\
100000 ke dj" o
80000 g g
60000
40000
e P
0
Potato Other vegetables
® Area under crop in Hects 1400 17920
# Production in tonnes 8283 181537
® Area under crop in Hects  ® Production in tonnes
Figure 29: ho in Ha Under & Production in Tonnes Of V. |
2017-1
Table 23: Ta ho Ne fThe S During 2 2 10
Year | Camale |Tanks | Welts&Tube Wens | Other | Total Aves
Sources in Ha.
2006-07 4107 701 15744 86997 107549
2007-08 4390 236 15752 73172 93550
2008-09 4046 283 17432 86091 107852
2009-10 4104 149 19357 81966 105576

————————————— e e
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MINING PLAN SO EXTRACTION/ COLLECTION OF SAND YIONE ABD BATAL MEASUIUNVG 4 e ) & IPCTAEEN (RRIVAFE LANIL MIVER MDY FROM ANASRA VO 1547077
FALLING AN MRS MAMA DIOMAL MONAT MATEA RATRAN, TEZESL NURPUR INTRINT KANGRA, FMACHAL PRADES AFPLTD JOK EENFWAL BY SK, PRARLAD SINGR, 3,0
SN STTEREAAN JIVCI e FITAAGY & PO KANDWAL TEISN SUMMS DSTRICT KASGRL MIMALRAL PEADERY

Net Irrigated Area (Hect.) In state from 2006-2010 using Various Irrigation
Sources

40000

20000

& Atws 2006-07 W ARa FOOT-ON  » Area 200808 » Area 2008-10

s h Sh Net I State During 2! 7 To 2009-1

1.5  Horticulture

The topography and agro-climatic conditions of the district are quite suitable for the
productions of various fruits. The topography of the district can be grouped into three categories
namely High hill areas located at the higher elevation mid hill areas and low lying valley arcas
Fruits of various kinds depending upon the terrain climatic condition and soil are grown in the
district. The Main horticulture produce of the area can be classified into four categories

1 Citrus Fruits

2 Sub-tropical Fruits

3 Nuts and dry fruits

- Other temperate fruits

The following table shows the arca under cultivations of cach fruit in district Kangra.

The arca under cach fruit and percentage area to total district arca as well as the
percentage of the area under fruit in each category is given in the table below. The table also
shows the production of each fruit in district Solan. Also, the tables below show the area covered
under each category and the total production as per survey.
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Table 24 Showiag Avca (Each Frult And Production In Dist Kengra (00172018

Name of Fruit Production
(In Becum) (In Tonnes)
Apple 453 502
Plum 416 1113
Peach o R 217 553
_ Apricot : "‘o\ 37 40
~_ Pear JE N\ 421 1637
Cheny e ’rfﬁn 0 0
a1 0
Pomegfaw et |/ 5] 69 370
Olive ‘%~ 1=/ 0 5
Persimmon .- |, 4 6
Su-awbcny ’, a 2 0
OTF~ — 1177 3734
Green Almond 417 0
Almonds 146
Walnut 201 113
Piccanut 196 126
Hazelnut I 0
NUTS & DRY FRUITS 815 384
Orange 5544 12935
Malta 667 1346
K.Lime 2749 2749
Galgal 491 1431
Grapes 14 16
CITRUS 9465 18483
Mango 21245 21028
Lichi 2712 2044
Guava 663 745
Aonala 668 1026
Jackfruit 109 149
Papaya 101 223
Grapes 16 35
Loquat 48 5
Karonda 5 3
Ber 5 6
Sapota 10 3
Fig 2 0
Banana 86 205
Jamun 254 289
Bacl 12 16
Deon 33 97
OSTF 25969 25904
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1.6  Animal Husbandry
Livestock is the main wealth next to agriculture of the predominant population of the

district. The entire terrain in the district is mountainous with high slopes and deep valleys. The
development of agriculture, therefore, broadly depends upon the development of animal
husbandry. Animal husbandry has several direct and indirect uses for a farmer and so it is an
almost integral part of agriculture. To improve the fertility of the soil and to plough the fields,
they need animals. Besides this milk and wool is also the need of the people. The people keep the
following kind of animals: -

| Cow Buffalo

3 Sheep Horse and Ponies
5 Mules Donkey

7 Camel Pigs

9 Dogs Poultry

“

Table 25: Showin Aniﬁial Husban Population Kangra Distriet-2017-1

o >
< o n = :‘ K- t
i1 |7 |3 Bz |f|%lml2lE |El3
=
28 |@= 2% % |8 |8 = |8 |8 |2
Numbers | 84628 | 202694 | 3781 | 4068 | 390 | 16 | 637 | 84 | 40965 | 4 | 344296
M ey Conatn “::‘-: e | Dankwy | Camety (LTI Yok Doy ethens | Podty
r- Momter L TP Par e ) rMn SN Y 16 (S 24 =) RltanY 4 104
Figure 31:Graph Showing Ani H ulation Kangra District-2017-1
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able 26: wing Animal Husban Populati ra District-2017-18
Bulls | Cows Bulls Cows Total Male | Female | Total
Cattle
Cross Breed Indigenous Buffaloes
39896 | 1822351 | 91316 [ 45566 | 359129 | 12648 [ 137071 [ 149719
\\“\3.\,‘
2000000 : Gl SN
100000 _v s W ‘:’ .“
v " ‘.: » |
1600000 " -.‘\1..".' - .‘n
1 400000 3 t:v((,_" i | =
i sy, iy
1 200000 > . )l. L A 3
A\ L
100000
N ﬂﬁiv‘ .-..,/’, N\ Vs
OO0 . N g ° {\ .
L0000 \%‘_ﬁ.’; o
SO0
200000
a =l _— l - -_
sy Lovwas Bulls Cowa fotal Camte PAute female Towal

Figure 32: Graph Showing Animal Husbandry Population, Kangra District-2017-1
1.7 Fisheries

Kangra District is blessed with vast and variegated fisheries resources in the vast network
of perennial rivers, streams, Khads and fast flowing cold waters, harboring wide variety of
tropical species of fish. River system in the District constitutes river Beas and its tributarics
namely Gaj Neugal, Manjhi, Benera and many other perennial small Khads. The following
prominent varicties of fish family are fond in the river and strcams of Kangra District.

Mahaseer

Gid

Trout

Mirror carp

The main source of fishery cultivation is in the Pong Dam Reservoir Fishing in these
water is regulated by fisheries legislation under the Himachal Pradesh Fisheries Act, 1976.
Fisheries development in Pong reservoir has helped in rehabilitation of the families displaced
due to inundation. Small fishes are spotted on the Beas river where the water is deep and
stagnant.

———— e —
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Annual Production of Fisheries and Its Value of Catch in District Kangra

TOTAL PRODUCTION (In Tonnes) 2540.11
TOTAL VALUE OF FISH PRODUCE (Rs. IN LACS) 1330.00
Tor putitora (Mahascer) s

1L Schizothorare p

IV.  Labeo Calb:
Channa punctatus (Sal)

A% Mystus seen
&)
VIL  Labeo dicheilus (KubBjaeo_—.

1.8  Flora
Majority of the Kangra district consist of Chil forest. Under the second category of the

forest the Khair is predominant species. The third category consists of broad leave species but
have got lot of bushy growth as well.

The forests in the district have been divided in to three categories:

1. Lower Siwalik Chil Pine forest

2. Northern dry mixed deciduous scrub forest.

3. Broad lcaved forest.

The most prominent verities of trees found in the area are

Simbal ( Bombex malabaricum) Mango ( Magniferaindica)

Tun (Cedrela toana ) Several species of acasia and albizia
Salambra (Odina wodicr) Termnalia

Jamun ( Enginia jambolana) Larger tour

Bamboo Shurubs

Vitex Munj

Ber Ipomea

Dodenea
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:
Forests

The forests play a vital role in shaping the characteristic conditions of an arca. Besides,
these also influence the economic and social life of the people considerably. The forests provide
valuable timber, medicinal herbs, and raw material for industrics and also provide employment
and play a vital role in conserving the soil and ensure timely rains. The forests of Kangra district
have a great variety of vegetation due to vn_nanous in altitude, geological formations and climatic
factors. The vegetation varies from dry scru;;'ofelts at lower clevation to alpine pasture at higher
altitude. In between two exuemitxa di .' vegctnuon zones of chil, ban-oak, mixed
coniferous (kail, spruce. fir) and k!wsu. o&;f:l . Kangra forests have a large number of
aromatic and medicinal plants whlch cmbe ﬁd for the pharmaceutical and ayurvedic
medicines like dhoop, karu/kour, brahmi, k\uhlkhum. bankakni etc. The forests of Kangra can be
classified into seven main groups. ;
(i)  Ban-Oak Forests: b o

These forests occur at elevation from 1,600 meters to 2,300 meters. There are, however, a
few exceptions like the oak forests of Dhalun near Yol Cantonment, Shahpur, Manjgran and
Khaniara where these forests have gone down to about 800 meters elevation.

(i)  Chil Forests:

The chil forests occur between elevations of 800 meters to 1,700 meters. The best growth
is, however, between 1,200 meters to 1,700 meters,
(iii)  Deodar Forests:

Deodar forests are only found in Dharamkot forests near Mcleodgang town and are
exclusively of artificial origin.
(iv) Kharsu Oak Forests:

These forests are found between the altitudinal zone of 2,300 meters to 3,800 meters, the
upper most limit of tree growth. This oak generally occurs as a pure crop spruce and fir is found
scattered individually or in small groups of sites suitable for these specics.

v) Mixed Coniferous (Kail, Spruce and Fir):

These forests arc only patchy between 2,100 meters to 3,000 meters clevation. Kail
forests are practically absent. Towards the upper most extremitics Kharsu Oak is found
intimately mixed with fir and spruce. The common associates arc walnuts, horse chestnut, dun,
afar species, alums species etc,

———————————— e ——

57

93



MINING PLAN POR EXTRACTION COLLEY.

1108

STHON O SAND, YTANE AND BART MTASTTANG B¢ 9910 MECTAREX (MIVATT LANS RIFTR BED) FROM ENASRA M F54/13

FALLING IV MATZA MAMA DOOMAL MONAL MATRS RATRAN, TEISIE MIRFUR STRICT EANSAL MIMACHAL PRADEDY AFPLILE FUN AEADWAL BY O ARANLAD NINGA. B0

M SHNEELMAN SINRM 2 0 VI

AGE & PO KANDWAL FUMKIL MUMMIN, OPETIOCT KAYGRA IIMACHAL PRADESN

(vi) Alpine Scrub and Alpine Pastures:
This type cxWﬂx:s division above 3,800 meters clevation and is represented by
extensive alpine eq&) with a few scattered patches of ever green branchy scrub of junipers
acurva and rhodogﬂ\drom%é;n»mdows are mostly composed of perennial herbs and grasses.
(Vii) Mlsulihwms ‘&nhf"@"’

due to over grazing and excessive exercise of various rights.

Table 27: Showing Total forest cover in H.P.

Year Reserved Protected | Unclassified | Other | Total Forest
Forest Forest Forest Forest | (in Hect.)
(In Hect)
2001-02 | 1,89.613 33,04,277 | 97,657 36,949 | 36,28.496
2002-03 | 1,89,613 33,04,277 | 97,657 36,949 | 36,28,496
2007-08 | 1,89.786 33,05,973 | 97,668 36,949 | 36,30,676

Figure 33: Graph Showing Total Forest Cover in Himachal Pradesh
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Mammals in Kangra
Zoological Name English Name Common Name
Felis bengalensis Lepard cart Mirag Bagh
Felis Chane Jungle Cat Jangli Billi
Muntucus muntisk Barking Sear Kakkar
Vaulpes bengalnsis Fox Lomari,Fohiki
Comis aurcus Jackal Giddar
Macaca mulatta Lal Bandar
Preshytes entellus Langour
Hystrix indica Schal
Lepus nigricoilis Khargosh,Sehru,Farru
Axis axis Chital
Cervus unicolor Samber
Hylopetes fimbriatus
Panthra pardus Cheeta
Paradoxurus hermaphroditus | Indian civet Sakralu
Felis chaus Jungle cat
Hipposiderous armiger The great Himalyan leafnosed Bat Chamgadar
Paguma lavarta Himalyan Palm civet
BIRDS
Zoological Name English Name Common Name
Milvus migrants Vulture Cheel, gidh Eell
Endynamys scolopacca Koel Koel
Colambia livia Pigeon Kabuttar
Coracias benglalenses Blue jay Nilkantha
Colums livia Hawk Baj
Francolius francolinus Black partridge Kala Tittar
Francolinus pondicerians Grey partridge Safed Tittar
Payo crisslatus Pea cock Mor
Coturnix colurnix Common quail Bater

—————————————————————————— e — e ————————
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Alectorts gracca Chakor Chakor
Crovus splendens = ,-,—.1 i Crow Kanwa
Prottacula kamn & S Totta
Picoises ma ;f ‘,/ L‘ Kathfoura
Strptopalia W{% Ghugi
Strptopalia cl@kk '
Accipiter badiusy, "\Ss‘r hik
Aquila rapex vindhidny 5 —£Tawny eagle
Dacula bicolor Green pigeon
Parus rufomuchalis Titus
Picus camus Black napped woodpecker Wood pecker
Drycocopus javensis Woodpecker
Acidotheres tristis Common Myna Ghatari
Terpsiphone paradise Pradisc flycatcher Choti pinja
Passer domesticus House sparrow
Arduelis spinoides Himalyan green finch Chiria
Around leased out area and surrounding hills following are the common animals and birds
ANIMALS
Hare Wild Bore
Jackal Barking Deer(kakkar)
Monkey Samber
Pig
BIRDS
Chakor Crow
Red Jungle Fowl Black Partridge (Kala Tittar)
Grey Partridge (safed Tittar) Wood pecker
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1.9  Climate of the Area
The region has four distinct scasons. The area experiences severe winter from December

to March followed by severe summer season lasting from April to June. The area receives rain
fall under the influence of south -west monsoon from July to mid-September followed by post -
monsoon season lasting up to November.

The terrain in general has prdfounﬁ%cncc on the temperatures of a region. The
temperature generally rises from the beginning of: Wh till June, which is the hottest month of
the year with mean minimum and mzxunnn?t):mpdnﬁm of 25.6°C to 44°C respectively. With
the onset of monsoons by the end of (hQJNe ;*mlurc begins to fall. The drop in day
temperature is much more than the drop in night ;émperamrc The night temperature falls rapidly
after the withdrawal of monsoons by nnd—Scptanber “The month of January is cooler month with
the mean maximum and nununum*mg:;nb being 24°C and 1.7°C respectively. Under the
influences of western disturbance, the temperature falls appreciably during winters and it may go
even below 0° C.

Humidity is generally’ low throughout the year. During summer season, humidity is
lowest 36 %. During monsoon months, it goes as high as 80-90%. The highest levels of humidity
are observed in the month of August. The average humidity during synoptic hours is 53% and
62% respectively.

Table 28: Showing Monthly Mean Maximum and Minimum Temperature Data for
D Year 201

Month | Jan Feb | Mar | Apr | May | Jun Jul Aug | Sep | Oct | Nov | Dec
- 168 | 177 | 224 | 25 | 316 | 288 | 276 | 268 | 274 | 25.7 | 213 | 165
Temp.
s 6 72 | 117 | 141 | 20 | 212 | 214 | 206 | 199 18 10 6.8
Temp.

61

97



1112

MINING PLAY PON EXTRACTION/ COLLAETION DF SINGL STONE ANS BAURI MECHIRING 04 08 18 HETTALLS (PRIVATE LAV, RIVER MD) FROW ERASRE N0 554717
FALLING I% MAUZS MATRA DOGWAL WOWAL MATES AL TRAN, TEINGE ATRACR DITTRR? KANGURA [HINRAL PRAMESIE AXMLATS FOR REREWAL IY 8 FEANLAD ONGH, 4%

SAL SUMERSNAN SIVEM K% VILIALE & F O RAVDINAL FEMLS SOUMIUL DPATRACY MANGRL WIMAIMAL PeLDaAy

Graph Showing Monthly Mean Maximum and Minimum Temperature Data for
DharamshlaYear 2013
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(2) ENVIRONMENT MANAGEMENT PLAN

21 Impact on Air
The magnitude of mining is not very high and restricted to the limited area as such there

is hardly any impact other than dust cmission to smaller extent which can be controlled by
sprinkling water on the working face so that the dust be suppressed. Water sprinkling will be
carried out twice a day over the unmetalled road that will be used to excavate the mincral.

22  Impact on Water
A total number of 5 check dams lease area with dimensions L X B X H = 20m X

2m X 2m as marked in Plate No. 3. have been proposed to stop flooding of the river. The Beas
River is perennial and about 45 Kms downstream side of mining site. Therefore, it has no
adverse impact on the flow of the river; neither there is any intake of Kuhl within the lease area

or below the lease which could be affected.
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2.3 Impact on Noise Level
The area is away from the habitation and the noise shall be caused only by plying

tractors/tippers/trucks to bring mineral to the stone crusher site, which shall be kept under control
by proper lubrication and the working would only be done during day time to keep noise level
below the permissible limit prescribed. No blasting operations are involved as the process is only
to lift the material manually and to load in tractors/tippers/trucks hence, the noise level will not
exceed the required level. _ > .‘ : \‘\‘\\

)
0% Y
N % \\

=\

24  Waste Disposal Arrangement, if Aw } i
The waste which is silt mixed with sand shal gcr’emleand shall be dumped at the defined

dumping place in consultation with Local Panchdy; and,_tflelocal villagers.

|}

25  Socio Economic benefits S
The mining shall provide cmploymcnl to approx. 50 local people who are in need of
additional source of income when they are free from agriculture engagements and shall be

helpful in raising additional source of income.

2.6 Transport of Mineral
The lease is in the river bed and there is very low to no traffic from the lease area till the

approach road. However, for the transportation of the loaded vehicles to the nearest approach
road, the vehicles may pass through private as well as Govt. Land. The project proponent shall
make nccessary arrangements between land owners (Pvt. & Govt.) and will take care of other
issues if any at his own for material transportation to the nearest road.

The proposed mining site is located upstream of the Chakki Khad Bridge about 9.79 Km
on the river bed. The site is approachable through a link road originating from the right bank of
the river which links Nurpur-Kangra (NH-22) at a distance of about 18 kms.

This National Highway as well as the link road is in good condition enough to bear the
additional truck/ transport. As per proposed production of 90,227 metric tonnes of material,
shall be transported in a year by trucks. At this rate only 301 metric tonnes of material shall be
transported at an average per day (Total working days 300/year) for which an average 20-21

trucks with 15 metric tonnes capacity are required.
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PART-III
PROGRESSIVE MINE CLOSURE PLAN/ RECLAMATION PLAN

OF YUDERENAN BINGH 1w

1.1 MINE WASTE DISPOSAL

a) Year wise generation of mine waste
Production of mine waste during Five Years

Year IstYear | 2ndYear | 3rdYear | 4thYear | SthYear | Total
Waste (SIUClay) | 4749 | 4749 | 4749 | 4749 | 4749 | 23745
in M.T.
; Mine Waste in ML,
X 7 ? ;
""7'5‘.: { -
o1 e _-.
@ l\ RIS
20X \\A‘ APPROVE-

\ 7 ',/ ? ”("'/
e

191Year

IndYEw Yo amvYes SinYear Towsl

2: Graph Sh Year Wise Mine W LT,
During mining operation. Sub-grade minerals like silt/clay are likely to be generated.

Since the mining lease area is a part of the river bed as such on such landform there is no
possibility of occurrence of any soil cover. An inseparable mixture of sand and Silt/clay is
produced as mine waste i.c., 4749 M.T. per year this will be sold as it is in the open market.

Therefore, no waste will be generated in the mining process.
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b) Cost of Mine Waste Disposal

The material shall be brought to the dump site mechanically and manually and it shall
add a little addition to the mining cost around Rs.10/- per tonne of waste. The total waste
production in 5 years is 23745 tonnes. The total cost of dumping shall be around Rs.2,37,450/- n
5 years. e

1.2 Top Soil Arrangement ' \

There is no top soil available in the river bed
|

1.3 Preventive Retaining Structures, /
A total number of 5 chcckdmslcascmmmdlmcnmonsLXB XH=20m X 2m X

2m as marked in Plate No. 3. have been proposed: wltbp flooding of the river.

1.4. Plantation & Re-grassing work

The afforestation programme is the foremost important to improve the environment and
ecological balance of the area. Grasses and bushes which have fibrous roots must be grown as
these helps in binding of soil and morcover, it provides fodder for the local animals.
Furthermore, indigenous trees and plant species will be grown with consultation with the experts,
based on the characteristics of soil, topography and climatic conditions. The site for year wise

plantation is shown in plate no. 3. The year wise area proposed for plantation is as under:

Table 29: Proposed Plantation and Re-grassing

S. No. Year Area in Sq. Mts, No of Plants
1 1" Year 1000 Local Grass Seeding and100 plants
2 2™ year 1000 Local Grass Seeding and 100 plants
3 3" year 1000 Local Grass Seeding and 100 plants
4 4™ Year 1000 Local Grass Sceding and 100 plants
5 5% Year 1000 Local Grass Seeding and 100 plants
Total 5000 500

The total cost of plantation and its protection by cngaging a part time Gardner shall cost
24,000 per year and in five years; the expenditure shall amount to Rs.1,20,000. The estimated
survival rate proposed to be achicved shall be 80% for plants.

—
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1. Strategy for protection of point of public utility Etc.: -
There is no point of public utility or of interest which need to be protected while under

taking mining operations.
2. Man power development: -
Around 50 local people shall be employed to carry on the mining and associated activities
and preference shall be givcn to cmploy 100% local people.

///'~Q Nty

3. Use of Mineral: - /7. 4" 7
The extracted s é /éll B nﬂd ﬂ)r @Mfactunng of grit and possibility shall also be

explored to use lhl! milc %@

'\U /)u 'D-Q.‘JAV; :i.' ]
4. Disaster Management & ] .' “t/v’

S

The mining lease a:q{gt pa i river bed which is prone to some risk hazards but
there will not be any major risk hamrd'; assocxalcd with the entire extraction process.

The possible risk hazards selected for this project are: -

* Flooding

e Drowning

s Accident damage caused during mineral extraction, loading, transportation and waste
disposal

e Earthquakes

Risk Reduction Recommendations: -

ion works.

e Mining operation should be stopped during rainy days or monsoon.

* Digging of deep pits should not be allowed.

e  Workers should be moved to safer place at the time of flood alert.

e Operations carried out during day time only in good visibility.

* Overloading never be allowed.

e To assurc safe transportation truck drivers with proper driving license should be
employed, and maximum permissible speed limit should be ensured and after loading
truck should be covered properly to prevent spillage.
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NINEVE LAY PUR EXTRACTION/ COLLECTINNS OF SANR, STONT ASR BRI MEXSITIING M.55-3 ¢ ECTARES (PRIFATE LAND RIVER AE0) FROM KRASRA ¥O. 50701
PALLIN AV MATULE SEAINE MICHAAAL, MAMEAL ALAINE M8 TRAR TRASH AUEMIU DUSTIHN T KANGRA MIMAMAL FEADES LPPLID SO RENDWAL Y S8 SUMLAD SINGH. S U
M SUDERSMAN INGH. 8, VILLAEE & A0 KANITIWAL TEMTIL NERIUR. DISTRICT KANGAA, MINACIIAL PRI

5. Any other relevant information: -
The mining lease area is situated in the river bed of Beas River and the Khad gets

sufficiently replenished during the monsoon /rainy season. Further, a lot of construction
activities are going on in the Private and Government sector. Grit and sand are the basic
requirement for the constructions ad there is necessity of such activity to flourish so that the
requirement of material could be met locally.

FREFFFSSEEERSE RSN e e R e e e e L e e et
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MINING PLAN PO EXTRACTION/ COLLDCTIOY OF RAND. STOWE AND RATRI MEASURING 6699 19 WECTANEY (FRIVATT LAND AIVER B3 FRON AR S0 75002/
FALLING 0% MATIZE MAGEE DOOMAL WONAL MATRA RATRAR. TENIM NURMIE JSTENY KANGEL MINACTLL MRADESY APPLIED PO RENEWAL BF AN FNANLAD SINUN. U
A AUDEREMEN VI K VILLACE & PO NANDWALL TENEH NUMMIR SETTHACT KAVGRA NIMACHAL PRADENN
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CFRITHCATF

Certified that the provisions of the Himachal Pradesh Minor
Minerals (Concession) and Minerals (Prevention of Illegal Mining,
Transportation and Storage) Rules, 2015 Matliferous Mines Regulation
1961 and other guidelines issued from time to time, in this regard have
been complied for the preparation of Mining Plan for renewal of mining
lease for extraction of Sand, Stone & Bajri over an area situated in
Khasra No. 154/1/1 measuring 04-99-19 Hectares, falling in Mauza Maira
Doomal, Mohal Maira Batrah, Tehsil Nurpur, District Kangra, Himachal
Pradesh. (Private Land, River Bed).

While preparing the mining plan including progressive mine closer
plan  all statutory vrules, regulation, ovders made by competent
authorities of the State or Central Government or orders passed by
Courts have been taken into consideration.

The information provided and the data furnished in this Mining Plan
is correct to the best of my knowledge.

Date i e

/.' .-""’l"“ |e y ‘

Imx&ﬁ \
(Retd:State

Sun-shine cotfajfe, Floor above parking,
Near Anchal provisional store, Rajhana
Road, Sector-4, New Shimla 171009.
R.Q.P. No. H.P./R.Q.P./20/1/2015
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Declaration

This is to declare that the Mining Plan including Progressive
Mine Closure Plan of mine for extraction of Sand, Stone & Bajri situated
in Khasra No. 154/1/1 measuring 04-99-19 Hectares (Private Land, River
Bed), falling in Mauza Maira Doomal, Mohal Maira Batrah, Tehsil
Nurpur, District Kangra, Himachal Pradesh., has been prepared with my
consent and approval and that we/I shall abide by all commitment there
under.

“The Mining Plan” and "Progressive Mine Closure Plan’ complies all
statutory rules, regulations, orders made by competent authorities of
State or Central Government or orders passed by courts have been taken
into consideration and wherever specific permission is required, shall be
obtained.

We undertake to implement all the measures proposed in this
Mining Plan and Progressive Mine Closure Plan' in a time bound
manner.

We have deposited a sum of Rs.__Nil with the competent authority
of the State Government in form of Fixed Deposit Receipt as financial
assurance of the same.

In case of default on my/our part, the approval of Mining Plan
may be withdrawn and the aforesaid sum assured may be forfeited.

————

2 aical . N
Date: - 0T A 1y N

Place: - ff

1 ,/

S/o Sh. S‘z‘ud h@hdSingh, R/o Village &
P.0. KandwilAehsil Nurpur, District

.’Kangrd;‘.’}{iﬁrhacﬁa[ Pradesh.
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Land Use Land Cover Map of 5 Km Buffer for Extraction of sand, stone and bajri over an mg.mbﬁm. Zc. ﬁ.‘
situated in khasra no. 154/1/1, Measuring 04-99-19 hectares (Private Land, River Bed) falling
in Mauza Maira Doomal, Mohal Maira Batrah, Tehsil Nurpur, District Kangra, Himachal Pradesh.

3.3-.8-m .a.um.onm

,__
Au o ..
“O \.
W\ f
b\
Indr )
< ped
Sunshi ve Parking,
Near 4 ; hana Read,
Sector-4, New Shimla - 171004 H, P.

R.Q.P. No. H.P./R.Q../20/1/2015
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8/18/23, 4:26 AM Annexure R-6/3 DownloadPfdFile (5)-1.jpg
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HP State Environment Impact Assessment Authority
HPSEIAA Secretariat, Himachal Pradesh
Ministry of Environment Forest & Climate Change, Government of Indla,

at Department of Environment Sclence & Technology,
Paryavaran Bhawan, Near US Club, 8himla-1 1

ek v
Ph 01772086859, 1659608 Far: 1649609
F. No. HPSEIAA/2015/365 ~J047 = § ) Dated: o4 ]cn, 2023
T : |
[+]
Sh. Prahlad Singh Pro. M/s New Nurpur Stone Crusher
M/s New Nurpur Stone Crusher, S/o S. Sudershan Singh,
R/o V.P.O. Kandwal, Tehsil Nurpur, Himachal Pradesh 176201 .
~ Sub: Extension of Validity period of Environmental Clearance- reg.
Sir/ Madam,

¢ This has a referénce to your online application No. SIATHP/MIN/297987/2023 dated
v 1/3/2023 for seeking extension of validity period of environmental clearance granted vide EC letter
_No. HPSEIAA/2015/365/M/s New Nurpur Stone Crusher dated 01/06/2016 for the project under
Environment Impact Assessment Notification, 2006. The application has been’ examined as per -
prescribed procedure in the light of provisions under the ‘Environment Impact Assessment
Notification, NO. SO-1533 (F) dated 14, September 2006 on the basis of application submitted for
extension of period of validity, the application is considered in accordance with office memorandum
issued by Ministry of Environment & Forests& Climate Change (IA) vide F.NO. 1A3-22/ 28/2022-
1A.111 (E 181584) dated 13-12-2022 and the period of validity is extended till the period of validity

of GoHP approved Mining Plan without change in location and with following conditions:

1. The terms and conditions of Environmental Clearance letter shall remain same as imposed in
EC letter as referred above.
2. The implementation of terins and conditions shall be sole responsibility of project proponent
during the extended period of EC and afier the project is commissioned or made functional.
3. The capital cost under CER, the activities to be specified by DEST, GoHP, The project
) shall take up matter with Director EST for this purposcegithin one month from
‘issuance of this letter. ' .
&
_ Member Secretary,
State Environment Impact Assessment Authority,
* Himachnl@{ esh, Shimla-171001

Endst No. AA Dated the Shimla 2023
Copy to following for further necessary action: ' ‘
1. The Secretary, MoEF&CC, Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi- 110003.
2. The Chairman, Central Pollution Control Board, Parivesh Bhawan, CBD-Cum-Office
Complex, East Arjun Nagar, New Delhi- 110032. - :
The Chairman, State Pollution Control Board, Shimla-9.
The Director, Env., Sci. Tech., Paryavaran Bhawan, US Club, Shimla-1.
The Advisor (1A),Indira Paryavaran Bhawan, Jor Bagh Road, New Delhi- 110003,
The Regional Officer, MOEF&CC, at Shimla, HP. '
mtgﬁng'Ccll. MOEF&CC, Indira Paryavaran Bhawan, Jor Bagh Roagy New Delhi-

GuardFile . . »
] °\|LI:,>?3
Member Seeretary,

State Environment Impact Assessment Authority,
Himachal Pradesh, Shimla-171001

Nowaw

oo

ltps://mail. google.com/mail/u/0/¢inbox/FMfcgzGtwgjqMPR{fQBIvNDdQkdnRhpk?projector=1&messagePartid=0.1 1
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efore Tehsildar Nurpur cum AC 1* Grade Nurpur Distt. Kangra HP

Case No. Date of Institution Date of Decision
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Respondent
jon under secti 7 of HP nue Act.
Whereas the report has been received from FKGOu._gQIMM..M-»..:In above case after
demarcation. The demarcation is agreed to both the parties on the spot. Both the parties have given
their statements. No further action is required in this case. The demarcation is finalized, the case file be
consigned to GRR after due completion.
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HNET OF DELHI COURT I
OLCTI27 120024750
MOCT. 2024

I

< ERSUS
S{Z\tﬁ 06 Humaa F MM ORS. Guizigan Respuiei Cpposite Fanty

KNOW ALL TO whom these presents shall come that I/We,R' 5,1 6; j; Zlfq / € F IB', 9 / 20
V

the above-named do hereby appoint

ATUL SHUKLA
Enroliment Number- UP 05463/01
Off: D-51, Sector 52, Naida UP-201301
Mob: (+91) 9212738269

{Hereinafter called the advocates) to be mylour Advocate(s) in the utove- noted cause, o do all the following acts, deeds and things
or any of them, that is to say: -

1.

3

= 5.
B.

'/'j

To act, appear and plead in the above-noted cause on my/our benalf, in this Court or in any other Court/ Tritunal in which
the same may be tried or heard and also i the Appeliate Court subject to payment of fees separately for each Court oy
melus.

To sign, file, verify and present pleadings, appeals, (ross-objections or pettions for executions, review, revision,
withdrawal, compromise or other petitions or affidavits ¢ other r'ocurnents as may be deemed necessary or proper for
the prosecution of the said cause in ail 45 stages subiect 3 paynueat uf fu3 fn each siage -
To file and take back decuments, to admit 2316/t deny th docur£ts of opposite po:ly.

meill 107
96{ hdraw o compromise the sald case or submit to arbitration any differences or disputes that may arise. touching ot
any manner relating to the said case.

To take execution proceedings.

To deposit, draw and receive money, cheques, cash and grant rece pt thereof and to do all other acts and things which
may be necessary 1o done for the progress and in the ccurse of the prosecution of the said case

Toappoint and instruct any other Legal Practtioner authorizing him {c exercise the power and authority hereby conferred
upon the Advocate whatever he may think fit to do 50 and to sign the power of attorney on our behalf

AND l/we the undersigned do hereby agree to ratify ana confirm all, acts done by the Advocate or his substitute in the
matter as myfour own acts, as if done by me/us to all intents and purpises

AND l/we undertake that lwe or my/our duly authorized agent would appear in the Court on all hearings and will inform
the Advocate for appearance when the case is called.

AND liwe undersigned do hereby agree not to hold the Advocate or h's substitute responsible for the result of the said
case. The adjcumment & other costs whenever ordeied by the Court shall be of the Advocate which he shall receive and

retain for hmself

AND I/we the undersigned du neredy agies thatin tha ovent o the whole or pan of the fee agreed by me/us 10 be paid to
the Advocate remaining unpaid he shall be entitled io withdraw from the prosacution of the ssid tase untl the sama fe

paid

IN WITNESS WHEREOF l/we do here unty set mylour hana these presents the contents of which
have been understood by me/us on this date -
ADVOCATE YASHOVARMAN

1019, Nauang House, K.G Marg, New Delhi- 11
(+91) 97169 nm',‘g'umo:“ |

WIS ol e
W YASHOVARMAN SINGH CHANDEL

ENROLMENT NO : D-4027/2023

Accepted subject to the terms of the fees,

Advocate(s) Client(s)
ATUL SHUKLA hnan Paerr SHARKA X
siisiaa  Hin|age 201

E.No. UP05469/C1

Ofi: E-7, 15th Floor, Wegman,
Park, Knowltdgmrk“rg?smu’

Gr Noida City,

U.P = 20140 Moy 931 2737299,

Email- legalconsultancs 7 +igmal.com
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